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those services and for that year, as passed by Lok Sabha, be taken
into consideration."

The question was put and the motion was adopted.

MR. DEPUTY CHAIRMAN: Now, we shall take up Clause-by-Clause
consideration of the Bill.

Clauses 2 and 3 were added to the Bill.
The Schedule was added to the BUI.
Clause 1, the Enacting Formula and the Title were added to the Bill.
SHRI P. CHIDAMBARAM: Sir, | beg to move:
"That the Bill be returned.’
The question was put and the motion was adopted.

MR. DEPUTY CHAIRMAN: The House is adjourned for lunch till 2.30
p.m.

The House then adjourned for lunch at thirty-five minutes past one of the
clock.

The House re-assembled after lunch at thirty-two minutes past two of the
clock,

MR. DEPUTY CHAIRMAN in the Chair

Discussion on the working of the Ministry of Information and Broadcasting
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3MR BT WERT 37T B | I81 B AN Bl TelIP T A1 81 1Y &, Tgi & arn ol Rl 39g@ &
ST T T2 T 3R B W SITET I AN ST & | 31 @l a1l A D8 U a8 el ol 8 S
Il UIgerR ¢ | 98l $$a 1A, ARIeq 31 UIgerR 8 6 | 319 BR 78] Blsd oid d8i
ey 1.4 AR I 2 | A1 919 $f$79 S dIS., dcarse SNLdie. g8 $feaq SLat
AR T8l Ugd T8 & A1 MY 59 PHeardl sTdorT B 91d BRI &2 S 3177 81 $f$TT
v P SOOI & Wel 81 I & (1T YT WHIFTT d1 I 3fR I BHIF dks b SIRY
R 5 I H Pl IS TSI-UTBAN 7 81 | 3R YIBA Bl I XX BT el 9MY 3R
I I TR S Al 1 T & (5 SFeT e SS¥1 Bl 9ga g1 1H 81T 3f1R I
BI 9 BN | $9 A8 Sl AN URRT B 8, THE Bl I P HUR GG SIS
PRAT ALY | HB1eY, fhew BRETd W U He@yul el & | g9 7raT 4 fhed bied o
YR DI & | T R Sff T8 50 B, IAH STb1 HTI IRTET T | 379 I ;I MR 37T
T 8 | 3R gH TIaT fheq BRedd Bl Cannes @I I TR, I9 WR W o AN, Al Bls
Afewe el B 2 | 3R 89 IWah! ST FifST Y, a1 Mal fred Fex W Cannes
TS IR U g1 UTUQR TR Bl HHAT © | TS < DI SHD] TS| SR 8, FI1P [hed SS]
P A H Blellgs & 918 dicligs Tad SUTGT AR B R FIH SATET SIATE Y I8 ¢ |
3T 3R &9 a1 fthed B B 3R TAdRS B,

(SURTHTEAE (M. 9R.91.HRI) i gu)

TATHE P BT W DR STHHIA [0S ST AR & <@ T g% o, Al SA1eT oY
B, Hifp Bg IR T TA-HE BT 98 faw 8l Y&l & , S 8F1 31V | $9ffy 3R
TITHE 3T ST IHBT WY 370 81T H o o 3R G IHBT ARSI F, A1 & 3! i
ff B A7 YdG ST BT & , SHBT BT T Ta-He B e, dAfdpT g1 e
Jdod I & B H BH1 A1RY | 399 89 59 T fhed Hi¥Eaet BT Cannes &1 a9 T
I 31T o ST |l & |

HEIGY, # #3A Sf § ap 91 iR 1 a1E 181 A7 {6 e AR 918 @l ford aE
I 3R A fopar S HAahaT ® | fohed TR 91 o1 81T At 3R B I BTt 3iT fear ot
TRE BICT Al I X8 8, F1eh IS ARG el 8, o d1g &l el & |3 1 wHeran g o
her SS¥1 H fibed AR 9IS W SATGT S) 918% &6 U Al 1 &, RId gRT d1ges a1sh
P DR BIB! ST Feld] &l 81 3R fhAT =1 3ru fihew % U g1, U 61T AT TP S
Y feg fe=m, 91 AT I8l % I8T SR Te2l] S B, BN < B $ad = [P 91g 3T
ST T HRATI AT ISP AT A Fel AN 1 b 918 e Refisl BR1d & | 7Y o7 fher
IR 9IS Bl AT BT & AT RIT-FIT HgH 3T W2 © 3R Ao 3R AT et Bl
NER|
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& T AT TSR AU S €2 S H AT U fhed 1 a1 DR BT § | H+ 37971 U A
<1, ST 98 U © | b 98 JU DI AT HIST <l 87 I8 [hed g Bl I8 HAS <l
& o foredl =1 NS wR g forn 16 uap Fetha €1 g8, <11 Sid TTefd off | 59! avTe |
TR BRI BT Y [GHTT AT, g8 3 PR T, [T ITb SR DI HId 81 TS | Plelol &
I9 Ao 1 S AFREX & I8 g9 R SHBI AR Sdl, e 0 & wdie 4
TSl g3 Brfl, a1 3% fory fethw fifes Yified 2, s9% HROT & 377 S, ST
IFH UIIeIC T, 98 W7 | 39fery f$ha fffRex &1 9d o) 9R <71 91T | ..(Faem ).
IE 7 AeT AR, aRT-a) | e Ao R @t A Brg e g AR, e
Bl AT d U U= ugdl a1y | 59 Usel I Uah fthed o, frqept M § <181 i
TG | 3R BRIS A < a1 9t iR gaelr 7 o a1 fawman w31, I8! conman ship &
3T H <l BT AT A, f£F | A1 AR, Japh 1Y AR I U o | S
JE A1 E | I8 S AU © , 39 AW ¥ e IR die Bl 9gd &M G 91y |
(TTT)...

i} 30T SAeel (T[ORT) : 3T e TR YqoRTST T8 R B & |

it I qF (ORM) © 7Tel, 89 BaRM R TaoRTS 78] &) I8 & | 8% fhed
BT BBI-1-Bel, PB-T-PB AU M1 AT ...(FTTM)... I $B-T-$B HAS B/
AT | ..(TIT).... HHST B G1d AT &1 ST, FIH SITRT 31T Bl 2 | SAfery fhedl o
S IR IS &, IADT I8 & 3@ AT 6 I e o1 #3991 stfecHeel w1 Faa
T2 & | SADT HAST AT D1 32T I o ol 1 8T & | 1 Al &l fammes & forql a8
T Igl STl A1 © |

T 3R 191 I8 & {6 g9R1 0.4, F SIRT =oT T0R Wghele &1 Sl #2S &,
IFPI AT YT H I IR Felchl B 21 PIS Y Fol¥ BRI § 3R DIS PV Fold BRAT
g1 TS Ib Pl b Fel AR AH TR 8] 371 UKl b fBep! qgperRr SITa 8,
et Ao S €, fhaet agorem afifede 21 faa Ratsd @) fudging @t &
3R e 1 T, S9! o 9gd 1 feaed Yach 81 1 w20 off & g % 59 A d
P AT H HE! qTT AR 3 b |

H #20 S § Fg W S =g SR g8t A @ b Swat ufifear arm 9 8
Fehl §1 G ST ST HR gt o1, O 1R axIel wuy 9dis fhg 10 & | 98 T
HEl | 3MY? F1 I 1 e, v Y. FAfet & ot o 91 dhEt | A T o 2
HS 81, IH TR Bl YA 817 U I¥E H I8 gl SR SRear-emsfir v
o1l A T AT F U8el $H A8 P BIg SISAT-AMSHI ST $HF TS a1 ST
1Y ? 59d IR | HAl 7Riey &1 ToRa |1 2?2 fha WA R wd gu I eiR a8
U1 forer FIfRe ) 9 o o1? oFR #A1 ST 98 AT &1 HuT B, Al H ITBT MART
Bl |
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IY[WTEE HEISd, U a1 § G S¥ITYS & ar ¥ el aredl § | I8 Tb
T R EEICYE B 3R S, U Y. ffeed & q'd onar 8, A 7' 9gd el s
TET B | 3MTST STTE-SITE WIgde $RIeye Gal 3@ & ok o 3w 5 v ave g &1 9t
2orve ¥, 98 fhel B 3T BT & | S sl T &) SToxd 7, T Sb! AT T&1
et T 21 gafery w9 A HA St § wiei 2, 6 59 g SRiege @l 3iR fdd
ST SIIY, 1 I8 ST BT &

HEISY, JMRIRT a1 H I8 He1 arg & {Usel IR, STa GuaT Sff ffes off,
I8 I8 91 1 ot 5 g Hifsan iffer e =nfey, @it file Mifean & forg i o
PINT 3T SFSTT 2 , BTl g Thiaed 781 &, R Y & <lfdeT, a1md st 3fuel Rieryd
< S &, Al AN, =S A b oY IS T gIeye A1 BIg YR Difet AT BIg
T SIS TE 7, T8t 3T et a1 ¥ 9 | § 39 fegal Raams g 5 59 ) B
WHRI A0 M1 A1f2y, of$ ofR 99 SR &l Iof W $B JVER & a1
IR & @l @1 iR THHRI o fHedx HIS a1l 81, A 99 goid =R e &=+ 4
IS YRS TE BT AR |

S8 H q1dl P |1 H U+ II FHI DRAT G | TS |

SHRI RAVI SHANKAR PRASAD : Hon. Vice-Chairman, Sir, | am
grateful that you have given me the opportunity to make my comments on the
working of the I&B Ministry. Sir, this debate has begun in.a very curiously
interesting way. The debate was initiated by an hon. Member who has been,
or may be he is, a media personality and it is being followed by a Member who
had an occasion to handle this Department in different capacity. What is
further interesting is that | see Priyababtv deeply engrossed. | hope he is
listening to what | am going to say. | am happy that he has found some time
from his pressing Parliamentary commitments as a Parliamentary Affairs
Minister to give some time to the equally important I1&B Ministry. Therefore, |
would begin with a query to the hon. Minister. How do we take the I1&B
Ministry? Is it a Ministry of Doordarshan or AIR? Or, does it have a larger role?
Doordarshan and AIR are important, indeed, very important. | would make my
comments subsequently on this. But, what is the larger canvas of this Ministry
must not be lost sight of, because quite frequently we hear observations as to
what is the relevance and rationale of the I&B Ministry. Because of the power
and technology, we are heading towards convergence. Let there be a super
communication Ministry. These kinds of observations we do hear. Therefore,
Mr. Minister, may be it is the occasion to discuss the working of your Ministry, |
would like a very categorical stand from your Government, as to how do
you take convergence. Are you going to initiate
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convergence? Are you going to carry it forward? Will it also take into account
all the working of the telecommunication and all the source of media
entertainment which, at some point of time, are converging technologically?
This is an important issue. As far as | am concerned, Sir, | am very clear that
the 1&B Minister has a very crucial role to play. It is a Ministry which takes
care of the AIR and Doordarshan, which initiates the whole policy of
entertainment -- of films, of media, of television, of music. What not, apart
from print and management of press by the PIB? Therefore, this larger role
always needs to be considered in mind. When | talk of entertainment, |
remember when | had some time to handle this Department, Sir, | had coined
an expression that, "If the 90's were the decade of IT and Communication, the
first decade of the 21% Century is the decade of Indian entertainment." When |
said that, there were certain comments. Recently, Sir, | was going through an
observation of a very senior executive of the Walt Disney Company, Mr. Mark
Zoradi who had come to India. He stated that Disney had identified India
along with Russia and China as the target markets that would power the
entertainment major growth over the next decade. The entire world is today
coalescing in India, hon. Minister, in the field of entertainment, in the field of
television. | am quite sure they may be making a beeline to you as well. Why
s0? The rate of growth of this sector is 18 per cent. Mr. Shukla gave certain
statistics. It has immense potential; the Indian entertainment has enough
potential to boost the Indian economy. Therefore, | say it is very important that
there must be a change of mindset in the entire functioning of the 1&B Ministry
as to how we wish to carry forward this sector. Mr. Minister, the first query,
therefore, would be: Does the Ministry possess that mindset? Two-fold
responsibilities are there on the Ministry: (a) to come with policy initiative
which further power this growth, and (b) make Doordarshan and Akashwani,
the eminently desirable public broadcasters, educators, entertainers, and
social informer, to continue with their job along with professionally becoming
competitive. These are the twih obligations of the Ministry of I&B. In this
context, we have to consider the functioning.

Sir, let me begin with Prasar Bharati first, because Prasar Bharati is
an autonomous body overseeing the functioning of the AIR and Doordarshan,
obviously in connection with the Ministry. Mr. Minister, | hope you are aware
that you have many vacancies in Prasar Bharati. The Member (Finance) is
non-existent for the last more than one-and-a-half years. The Member
(Personnel) is not there. Three Members have demitted, and one died, Mr.
Vidya Nivas Mishra, a very eminent literary
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person of the Hindi literature. Now, you are having probably two full-time
Members and two part-time Members. | am quite sure whenever a vacancy is
going to occur, the Department is aware of that. There is a process of filling all
these vacancies. Why this kind of ad hoc approach, | fail to understand that.

Sir, | would like to make my comments about the functioning of the
Akashwani. Sir, as far as the functioning of Akashwani is concerned, | am a
little troubled by the kind of messages which are emanating from the
Department.

A1 ST, 31 I PEl § 9gd T4 8l & 8, b “SAPprREni 4RI & e @l
amoft 8, 3T <97 # 99 TR HaNel ¥ , ATAS 26 IR H iR 146 S/eiaed #,dl
SATHTRIATON 7 RS DI SIS BT B [HAT T , YR DI a1 o Bl BM [T B | 377 WY
9 H 719 A AT E A S@T g 6 A F 7:30 I I b U TR IR IRRER ST & AT
IS gd 2 , g™ & &R W9 H, 9128 98 AER 81 91 e s, & 98 I8l ed §l g1
T4 BT A1RY o sareramll 7 9gd a1 B4 b 2, <fe gan I8 © fh 59 <elifae
DI WIS | AT Bl Gl T &, b &5 W Yol T8l d1feq| AF-G 731 S, I8
T ¥ 3TTIY ST Hel ATEdT § b UHUH T-ict BT [AdhTd 8141 3! 914 &, BT a1y |
3 Ue ol foram & 6 9f Twhua I a8 €, SAfelY “IATHBIRI@ri’ & Y YhUH
Tl 319 ST T | T AT & SHBI? 3R FYad: SHP 300 I NP THiesi &
JFRMT B UG T | 31 IE AW B IMaeI Dl 7ei & | 5 Thes A7at, i Froit geii #
T B, d 981 Fold © STel JATh1 BIdT & | BT 93T, B9 ISP GALAD ©, offdb M7 I
3R TG 311 A G T3V | s ST Srepreraroft & AT & <97 9 JJed € | Therefore,
hon. Minister, don't weaken the Akashvani. That's what | want to tell you very
clearly and if Akashvani is weakened, maybe, the country's link in itself may be
weakened. ST H B2 39 1A D1 g &1 U1 | D8l & b smehrerarofl & ar
H- STEY AFES el AU S 2112Y | H ST § fob Thud o9 &1 3R | I8 91
e I8! 2 &5 31 apreranft #) Sevd 1 22 I8 Sid el 2l AHreEnfl 4 59 I b
e ¥ anyayd drTer & 2, safo serrarh & e @t dadr &1 &9 T8 fhan
ST | 3R U8 fIar 81 ¥ET § fh Thyd d+er 31 X ¥ | $9fery andrerdrol &1 TihyH wEl
eI, TR TS H g8 T WM &1 eRie € iR uifeamic & Saa! dRrs far 71 8, o
I Ig 9el1d Fi fHATSIETR ?

A H3AT ST A, TN BT =4l b WY U =4l AR PR I8 § (5 G HRYe!
<iRerTall H MY, IH®H! U 36T Hicifshar off | 7 39w da1 arear
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g, IR T W g feen | agd yaf 781 g3 © | gt Sl U a8 €1 3res] SuHRul
g, Sl H 1 A1g 6 S 0R MY 3R 31fde ISRATE! 9T a_4 | IR BHls 90T
TASNEN S oFT 1%, df 9@ W) @ieT arfay | Community radio is basically an
instrument of empowering people by programmes which they themselves make.

| regret to say, Mr. Minister, that community radio, of late, has got a pace which
is not very happy. That's what | would like to tell you.

Now, let me come to Doordarshan. | think the observations | have
made about Akashvani are equally relevant about Doordarshan. My friend, Mr.
Shukla, was talking about various serials. He should not forget that television
connectivity of India has also been made possible by Doordarshan, and most
of the people, who are doing well today in private channels, had their training in
Doordarshan. The irony is, others are flourishing. Why Doordarshan is
floundering? It is a very important issue which we need to understand. | am
informed that we have 24 channels. Out of 24, | would say, only three are
doing little well. One is almost limping. One is DD-1, your shining' symbol,
then, there is DD News and then, there is DD Sports. Apart from these three,
the condition of all others is very, very unsatisfactory. You have got about a
good number of regional satellite channels like Oriya and Assamese. |
understand that they are in a pathetic situation. And what troubles me, hon.
Minister, is that Doordarshan revenue is rising. They have earned about a
thousand crores of rupees. The total Budget is Rs.1800 crores. You say, there
is no need for any support. | feel very strongly that the public broadcaster has a
very great role to play in this country. Other private channels would always be
inspired by profit motives, motives of TRP, motives of advertisement revenue.
But the obligation to inform, the obligation to connect and the obligation to
reform would always be by Doordarshan and Akashvani only. Therefore, the
hon. Minister, | think, it is very important that these two public broadcasters
need to be strengthened. Yes, they have to become competitive. Yes, they
have to take on board professional approach. In many cases, it is lacking. Let
us see where is the DD News. When it was started, its TRP was immediately
after "Aaj Tak - Sabse Tez Channel". Today, where is that? You have a good
news channel and you have a good body. | regret to say, Indian Information
Service officers have a good role to play. They have done a good service. But
the time has come that there should be a blend between professionals as well
as Information Services people. That is not there. Mr. Minister, Yes, the
Government is there, the Government news will be there, but let us not overdo
it. Why | say so because, a couple of days
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before, a young Member of Parliament made, perhaps, his second speech. It
is very good. We appreciate it. But, on the DD News, | found a special
programme, featuring the speech of that young Member of Parliament, and
taking comments from the other Members as to how he has spoken. | think,
this is a case of overdoing. | know there are good people, | know there are
professional people, and let me tell you that DD News has a great- role to
play. Therefore, allow a blend of professionalism also there ...(Interruptions)...
| am not yielding.

Y 15T P : AT THOYTSI0 BT Bl ST, BR Y THOTI0 BT R TR 3MTE-
MY €S BT <ISH &1, FoAT-gell BR IADT gexey bl | BT A7 gHod0 BT 3R FRT
PRI T, ITPT Al HHI GG IR JATHR 37 €S BT $exeg Tal gall | 89 THOT0 F IR
H, B HICY & aR A Y B8 T8 &1 3R I7! Wi H ATST I8 Il 17 Al 3T &1
AT B AR | SO A BT &, 3R 89 ST Y0 B ol el A a7 81 S
WA E ...(TIUH)...

Y i JaESit (afee ) ie) : I8 A slles 91 81 BT & ...(FaHH). .

IgqHTEE (10 0 910 FREAA) : <01 3T | ..(Fagm)...

SHRI DIPANKAR MUKHERJEE: | still feel myself young. What ‘s
this? | am also young. Am | old? ... (Interruptions).. .1 may be very young. All
MPs are young...(Interruptions)

THE VICE-CHAIRMAN (PROF. P.J. KURIAN): Mr. Dipankar
Mukherjee, Mr. Rajeev Shukla spoke because Mr. Ravi Shankar Prasad
yielded.

SHRI RAVI SHANKAR PRASAD: Sir, | did not name anyone. My
hon. friend, Mr. Rajeev Shukla, got up and made his point. His argument has
been noted down ...(Interruptions)... My congratulation to him.

SHRI V. NARAYANASAMY: Because of your opposition.

SHRI RAVI SHANKAR PRASAD: Sir, let me make certain comments
on the larger issue of television. Mr. Minister, | hope, you will be very much
knowing that close to 300 channels are beamed across the skies of India.
One is the concept of down-linking. The other is the concept of up-linking. You
have the facility of up-linking, but down-linking still remains largely
unregulated. There is a cable connectivity. When | say so, let me remind you,
and | am sure, you know it that we have got 8.2 crore television homes in
India; we have got 4.4 crore cable homes in India. Therefore, if 5 persons are
watching one television, let us take it that close
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to 45 crore people in the country watch television. There is a very good
connectivity. But, don't forget the fact that the rise of cable connectivity is
very, very higher. The cable connectivity in Andhra Pradesh is nearly 80 per
cent. Many other States have 70 per cent cable connectivity. Therefore, mere
terrestrial reach of Doordarshan may come under serious attack. DD Bharati
today has foundered completely, and you have a 'must carry' clause, which
again will create a problem in future when competition rises.

But, having said so, let me pose two queries to you, in this
connection. One is the television distribution, the other is the cable, the third
one is the DTH. There is a consumer. Since CAS was mentioned, now, you
will have to confront that problem. Let me share some of my views with you.
The first and foremost concern should be of consumer interest. Our
experience is that there is a lot of divide between the broadcasters, MSO and
the cable operators. Let them settle their disputes. But, the consumer should
never suffer, and television distribution should always be done with this fact in
mind that the consumer will ask a question: "Why should | pay more to see
less?" The Set Top Box will be an issue. Maybe, you have TRAI. Can you
consult TRAI on this issue as to who will bear the burden of the Set Top Box
price? There is a question of interrogability if a Set of Box is there. Let me tell
you one thing. Television distribution in India is very artificial, and if this
industry is growing, may | remind that 62 per cent of the turnover of this whole
entertainment industry comes from television. Therefore, we have an
obligation, you have an obligation to ensure fair distribution. He talked about
the cable mafia, a whole lot of things. Transparency and accountability must
come, and it must come with a focus on consumer's interest in mind.

Then there is the question of inter-operateability. If | have taken The
Zee set-up box, will The Star accept it? Will The Sony accept it? These are
the practical problems. The High Court has given you an order. | am quite
sure you will certainly take all the stakeholders, on board and come with a
solution which is consumer-friendly. Always remember that any television
distribution needs to be consumer-friendly. But, yes, you will have to go in
that direction. When the DTH and TV divide is equally coming, people ask,
when DTH is there, why should we be forced by a law? These are questions,
which we will have to confront now. But DTH is not that sort of successful
story. Doordarshan claims that it is KU band which has been a little
successful. But the DTH story of 'Zee' is not that happy. Star is still to come
about. | would like to know what is your DTH policy and how you
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are going to properly combine cable and DTH keeping the consumer
interest in mind. That is important.

The second issue about the television | would like to highlight, Mr.
Minister, is that you have a Cable Act where under clause 6, you have got
certain powers in what circumstances, a programme can be stopped only
through the cable operator. We are all for a free press, we are all for a free
media, we are all for free creativity. But, after all, the people who receive those
contents have also got certain rights. To what extent they should keep on
offending that by kind of programmes that are being made; | am sure, Brindaji
will speak about this when her turn comes. | am only touching this issue in a
manner that this needs some kind of intervention. | am against the
Government intervention. But do you have some content regulator? It is high
time that we need to have a proper content regulator. With 27 news channels,
with so many other 24-hour news channels, so many regional channels, so
many entertainment channels, the consumer of that, the viewer of that must
have a voice, and that voice must be away from the Government. But there is
a need for a forum. Therefore, | would like to know from you as to whether
some kind of a content regulatory mechanism is under consideration of the
Government or not. This question keeps on coming.

Mr. Minister, there is a very serious issue; | would like to say, here,
about advertisements. Your advertisement code lays down the do's and don'ts.
It should not be offensive. But why do we see daily those 'dirty'
advertisements, if | may say so, from underwears to what not? We know that a
liquor advertisement is banned. But we see on television 3S o B I &
BT B, SHBT T Hleld 82 1S g9l FTET1 8 ? We see some Star coming with
a bagpiper soda water. Have you examined the advisement budget of soda
waters or mineral waters? The real product may be of hundred crores, and the
mineral water may be of Rs. 10-50 lakhs, but the 'ad’ budget is Rs.10 crores.
This is a kind of hoodwinking being done to the people of India. Therefore, |
say it is time to address those concerns.

Secondly,--I hope Kalrajji is here-we have seen together a
programme. It was a very interesting programme going on, and there was a
commercial break. 'lt is not ending!" Commercial break, and it is not ending! Do
you have some scheme in mind whereby an independent body lays down the
do's and don'ts as to how many advertisements will be shown? A half-an-hour
programme and a 15-minute advertisement! And that is all. Therefore, this
whole business of TRP which we should not talk
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of, needs some consideration because the entire reach of television is being
considered upon the strength of a few meters being installed in selective
towns. This TRP business is a murky business, | am sorry to say that because
SRIRG 12 81 718, A1 A =12 i), SRRt &l 7991 1 & forg fasima= o,
g H S B Sexd T8l 8, 2exi # o113l | This is a kind of situation which is not a
very happy situation. Sir, | will take some time on films. | hope, | have some
time, Sir.

THE VICE-CHAIRMAN (PROF. P.J. KURIAN): But try to be brief
also.

SHRI RAVI SHANKAR PRASAD: Very brief. Sir, about the film part, |
will say a few things. As was stated by the hon. Member, we make about
thousand films. Let me tell you, you will experience, when you go abroad as |
& B Minister--1 am sure, you must have gone-that Indian films, today, are
toasts for the world. People are looking towards India. Why is it so? We have
got the young population. Fifty-four per cent of India's population is 25 and
below. Therefore, the world is coming towards India because India has a big
consumer base for entertainment. Let us utilise it properly. He talked about
lack of capital. There was a scheme of Venture Capital in the films. What has
happened to that? An expert body sat there. You need to bring in big business
houses in entertainment and do proper financing of entertainment. | am happy
that many big houses are coming forward. But the larger vision is that India
has to become the hub of entertainment and need to be sold by you to the
Prime Minister and to the Finance Minister. | agree that in the wrote Budget
the entertainment sector has not been given a very fair treatment. Mr. Minister,
the Goa Film Festival came about. It is good. Please carry it forward. | don't
think we will have pressures. | completely disagree Take the State
Governments on board. Goa has the potential to be the Canne of South-East
Asia and people are responding. They have some personal knowledge about
it. Make it a good content Film Festival, not a Jhamura.

Having said that, | would like to say one thing. When you treat the
film personalities, you must treat them on the basis of their abilities, not on the
basts of their affiliations. The reason why | am saying so is that a very eminent
film personality of India was supposed to inaugurate the Goa Film Festival. At
the last moment, he said, "No". | would say that it is the time that the | & B
Ministry has a larger vision. The film personalities will have their own ideology
and commitment. | am sure, Mr. Benegal is very much opposed to my party's
ideology and he has got that right. But, |, as
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a member of the BJP and as a Sangh Swayamsevak, always appreciated his
films because they are fine films, they are creative films. This vision is very
important because | have seen that for your Government the talent and creative
potential of an actor is secondary; maybe, his affiliation is primary. That is not a
very healthy situation, Mr. Minister. We need to treat him without
discrimination, whosoever he may be.

Mr. Minister, a few more points | must register with you.

THE VICE-CHAIRMAN (PROF. P. J. KURIAN): Mr. Ravi Shankar
Prasad, you address the Chair, not the Minister.

SHRI RAVI SHANKAR PRASAD: Sir, the hon. Minister is a good
friend of mine. Therefore, whenever | see him | can't resist the temptation of
addressing him directly.

THE VICE-CHAIRMAN (PROF. P. J. KURIAN): The Chair is also your
good friend, but impartial.

SHRI RAVI SHANKAR PRASAD: Hon. Vice-Chairman, Sir, the Indian
music industry is growing very fast. You need to give proper input to it. Piracy
is a big problem, both for film industry and music industry. Maybe, under the
Copyright Act a provision is there that all the piracy will be handled by the
Ministry of HRD. It is time to change it and get it back to the | & B Ministry
because the moment piracy has become a problem, it has to be addressed in a
comprehensive way by the | & B Ministry.

Sir, a few more observations about the print media and others. We are
very happy that, regardless of the invasion of television, the print media in India
is also growing. The rate of growth is close to five per cent. There was a feeling
that when television would come, the print media would fall into the
background. But | am happy to know that the newspapers are growing; the
regional newspapers are growing. ST&f dd &9 @IVl &I AdTd 2, faeel # Sl &
e ¥ B9 S1Y, Afh PR BHelRTol Sff 3R 89 , [98R &R it 4, =<l & sRaar 4
T8l BUd &, dI TS T § T2l ugad © | Ig FedTs ¢ o oot it # 2= & orgari A,
SISTTel JrgaRT 7 98 991 &1 {1 8 | We want them to grow further. What is
the further policy of the Government to encourage the great information
revolution to happen in India? | would like to know that.

There are other issues of PIB and others. | would not like to go into the details.
| would only say, you modernise them, you digitise them. The archives of AIR
were supposed to be digitised. What has happened to
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that? The archives of Doordarshan were in the process of being digitised.
What has happened to that? Whenever we go to the Central Hall on the
anniversary of any big leader, we hear the voice of that leader in the Central
Hall. | would like to request the hon. Minister, please ensure that the voice of
Jawaharlal Nehru, 'The Tryst with Destiny", Subhash Chandra Bose,
Shyamaprasad Mukherjee, Ram Manohar Lohia, Gandhi and Hiren
Mukherjee, all these are available for the people in the market. They are all in
the archives of the Akashwani. It will be a great thing. The same is the case of
Doordarshan. They have got great footage which is being pilfered today. We
need to properly digitise our great archives and archival record. This is what |
would like to know from you. What further steps are you taking in that
direction because information devolution is happening? Sir, recently, | had
gone to Canada. We have co-production agreement with England, ltaly and
Ireland. They asked me as to what has happened with Canada. Why was it
stopped? Canada has great potential of animation. They want to outsource it.
Do you have proper training for animation in India because in combination with
IT, animation has great scope? When | say so, | am very clear. Let there not
be only Tom and Jerry. We have got our Panchatantra; we have our own
folks. They must be shown to our children by way of animation. People are
doing that. We need-to encourage that.

Sir, the | & B Ministry has got great potential. | don't want to criticise
them unnecessarily because | had an occasion to handle this Department.
But | would like to say they have got immense potential, Mr. Minister. There is
a need to have a proper policy initiative which propels growth. That is lacking a
little. FM had to wait for one-and-a-half years to get computerised. These are
the issues which need to be addressed properly. | hope the Minister will find
some time from his pressing Parliamentary and Bengal commitments to give
to the 1&B Ministry. Thank you.

SHRIMATI BRINDA KARAT (West Bengal): Mr. Vice-Chairman, Sir,
in the House, today, we have present Ministers, former Ministers and would
be Ministers. Subbaramiji, | am not looking at you. It is just a co-incidence that
| looked at your side. We have producers, brilliant film directors, and brilliant
actors.

THE VICE-CHAIRMAN (PROF. P.J. KURIAN): "Would be' includes
Shrimati Brinda Karat.
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SHRIMATI BRINDA KARAT: Sir, thank you for your kind wishes. | just
want to raise a few points, some of which have already been raised by hon.
Shri Ravi Prasadii.

SHRI RAVI SHANKAR PRASAD: Ravi Shankar Prasad.

SHRIMATI BRINDA KARAT: | beg your pardon. IfJ 3fex <id &9 drad
&, AT gAY Y AR AT H 3 S € | A% SIS, ifeh R At ama a1 & &7 1 Sir,
when we look at the functioning of the Information and Broadcasting Ministry
today, the first thing that occurs to us is that we are dealing with an age where
information technology is hugely increasing its reach, its methodology and also
its impact on people. So, naturally, in such a situation, where hardware itself is
constantly changing in its reach and sophistication, then any regime which is
concerned with the impact of what this can produce, necessarily, has also to
deal with all the technological changes. One of the premises to be able to deal
with this is a comprehensive policy concerning all the different spheres. For
example, now there are technologies where with just one connection you can
get a whole range of communication technologies. You have the Internet today
and if you look at the regime for Internet monitoring regulation or even increase
in India today, it is not at all addressing the basic issues which today Internet is
creating. So, the first point that | would like to make here is, | believe, the lack
of comprehensive policy in the Ministry to deal with the technological
revolution, only some impact of which we are seeing in India.... and the inability
to dovetail the different spheres of communication is leading to a situation
where the consumer of these technologies is going to be the biggest sufferer
both in terms of the content which is being propagated as well as the expenses
of the technologies. So, the first question which | would like to address to the
Minister is this. There are so many laws under his Ministry and yet there is no
comprehensive policy for all these different spheres. So, is the Ministry
planning to do this, now at least, under his able leadership? | do not know how
many months it is now since he has been there as the Minister of | & B. In any
case | think it is time to come out with a comprehensive policy for the different
spheres. And, in this comprehensive policy, one very important point which we
have been raising, and, | think, is a matter of concern, is the issue of FDI in the
media. And, my party has been raising this issue from two or three angles. One
is, we believe that today, given the impact of the different aspects of media,
which | have already spoken about, and the ability of intervention and
interference in determining the policies of any particular country, we
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have to be extremely clear about what our policy is to be as far as FDI is
concerned. Now, | think, the latest decision is that we are allowing FDI in
scientific journals. There is also some permission given to foreign magazines
to have Indian editions. What the contents of those magazines are, why we
should give those magazines any type of permission at all, these are again
questions which have to be addressed. So, the issue of FDI in print media, in
television, in news channels, is, definitely, an issue which, | think, poses a
wider concern which is also linked to the independent politics and democratic
functioning of our various institutions. So this is another point which | feel the
Government has to be more clear about, and we would welcome clarifications
on what the Government's thinking is on this score.

The third point and, | think, this is very, very important, is that we are
proud of the reach that we have achieved through Doordarshan and All India
Radio. And, with all my strength, | would support the point which is being
made by the previous speaker that we must give more attention to All India
Radio. This is an extremely important medium of communication, of news, of
entertainment, of information, of education, to the vast rural areas in our
country. Therefore, whatever can be done to strengthen the All India Radio
must be done and, | believe, that a much more developed programme, as far
as All India Radio is concerned, must be made by the Ministry. In this
connection, the whole functioning of Doordarshan is a matter of great
concern. Sir, we have been stressing on the autonomy of Doordarshan, and
because of the various struggles which have been raised by different sections
of our population, to ensure that both All India Radio and Doordarshan do not
become spokesmen or the mouthpieces- of whichever party happens to be in
power, we now have the Prasar Bharati Act which had been adopted, and the
Broadcasting Corporation was set up under which autonomy was to be the
key word. When | use the word 'autonomy’, | do not mean autonomy per se;
certainly, not autonomy from the point of Constitution of India, certainly, not
autonomy to broadcast serials or films or programmes which belittle the
secular framework of our country. Certainly not autonomy from basic human
values. And, therefore, when we speak, my party speaks of the importance of
the issue of autonomy, we speak of it in the framework of certain values. We
have seen, Sir, over the years, the erosion of constitutional values of
secularism, and | would also say human values. We have seen an erosion. |
do not want to blame any one particular party. But, most definitely, during the
years of the NDA regime, we did see a plethora of programmes which we
believe did

275



RAJYA SABHA  [13 March, 2006]

weaken the secular ethos and secular framework within which
any Government institution should function. Having said that, Sir,
there is another aspect of autonomy which, we believe, and | don't want
to mention any one particular leader or a young leader or whoever, but,
the fact is that since the UPA Government has taken over, the issue of
equal time to political parties, as far as reporting is concerned, the issue of
equal time for achievements and also equal time for leaders, | am not just
talking about a panel discussion, but | am saying even in the news, should
be given. | can inderstand, where there is a Government programme, that
Government programme must be reported. | am for it. | want that it should
be reported because nobody else will report it. So, the Government
programme is important. If the National Rural Guarantee Programme is
being launched, | want Doordarshan to report it. That is very important.
But, at the same time, he whole issue of projecting a particular party, a
particular politician, a particular set of leaders which we are seeing
repeatedly on Doordarshan is something which, | believe, goes against
the principles of autonomy which re supposed to be cleared when the
Prasar Bharati Corporation was set and the Act was made. So, | would
tike to stress on this point. | know doordarshan always gives lists of how
much time is given to whom and so when these questions are raised.
And, | am sure, the Minister will be able to supply that information. But, |
do request him, Sir, to look at this with a little objectivity. | will request the
Minister, | am sure he will be objective about it. And, particularly, now, Sir,
since the elections are coming ,once there are going to be big political
battles which are being fought, It will extremely unfortunate if the national
broadcaster becomes just the outhpiece or the agency to propagate any
one political party's views. therefore, | want to stress that in the functioning
of the Ministry a proper understanding of the concept of autonomy is
extremely necessary to engthen democracy and democratic institutions in
this country.

| support, and my party has always supported freedom of
expression. this is a constitutional right. fo¥t @1 FEET & waTa T2l & , it

is our institutional right. Therefore, | always support it. | disagree with
Rajeeviji, en he wants a particular message only to be put in every film. Of
course, is a very good film critic also. | have read many of his reviews.
I(nterruptions)... You may disagree, with me. But, yes. But, unfortunately, |
cannot decide what kind of messages are to be put in all the films also. |
am for freedom of expression. But, in the name of freedom of pression,
what is happening today is a national scandal. Does it mean this
country's leaders and those who are running this Ministry have no
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sensitivity to what women are feeling when they look at television, when they
look at advertisements, when they look at remixes, when they look at the
absurdity of the songs, when they look at the obscene gestures which are
made and every single channel is showing it, including Doordarshan. Are
women not human beings that they can be projected as commodities in the
way that is being been done? | hold this their as the Government sole
responsibility, in a legal sense. Of course, there is a social responsibility; there
are social movements which are fighting this, which are confronting this. But, |
want to ask the Minister how many people who are guilty of creating and
broadcasting obscenity, when | say obscenity, Sir, | do not mean a woman in
a swimsuit is obscene. No. There are different bench marks for it. But the
question is the way the portrayal of women is demeaning, insulting and
degrading to the independent citizenship of women. | would like to know from
the Minister what action has he taken against these. Words are fine, "We will
always support women's dignity." Women in this country are hearing these
fine words for decades. But what is the action? How many people have been
booked? Now, the Ministry has taken an initiative to have a regulatory code.
What is the regulatory body? | would like to know whether that body is going
to take action on the basis of the laws which already exist, multiple laws which
exist in the country, but the laws which are not worth a scrap on paper on
which they are written, as far as women are concerned.

Therefore, this is a very serious issue. | do not believe this is a
women versus male issue. It is a question of the dignity of women, it is the
question of upholding the rights of women as independent citizens. When |
talk about degrading and demeaning | am not just talking about the portraying
women in certain type of clothes and so on. Of course, that is very
objectional. But demeaning | also mean, when you show woman only in a
subordinate role, when you show a rape victim finding her salvation in
marriage with the perpetrator of violence against her, when you show serials
which actually promote female foeticide, these are as demeaning as anything
which can be considered obscene. | believe, in fact, in certain ways, these are
even more obscene.

Therefore, a code which is already there in the laws of this country,
we would like to know from the Minister, what is the regulatory mechanism
which is going to be set up? Are women going to be equal participants in it?
Are they going to have any say in it? | am sure, the Minister will say, 'yes'. But
| would like to know within which time-frame it is going to be set
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up and how is it going to be implemented. This is the other point | wanted to
make.

Apart from that, Sir, we are extremely concerned about the situation
of employees of these corporations. | may, Sir, add as many sections of media, as
far as newspapers are concerned) as far as other television channels are concerned.
Now, as far as Doordarshan, All India Radio and Prasar Bharati are concerned, | have
had so many complaints from many of the employees, as far as their conditions of
serviced are concerned. They have had so many complaints and unfortunately, il
now, the Minister has not had any dialogue with them. There are a large number of
women who are employed in these. | have had complaints from women employees
who are performing extremely difficult role, in most difficult circumstances and yet,
according to the reports that | have, had the mechanisms as far as complaints of
sexual harassment are concerned, they do not exist in a proper way according to the
Vieakha guidelince, as far as these corporations are concerned.

THE VICE-CHAIRMAN (PROF. P.J. KURIAN): Your party had 11 minutes
and you have taken 16 minutes.

SHRIMATI BRINDA KARAT:' Sir, / am rot going to take much more time. |
just want to say that it is extremely important that you treat the employees property
When you talk about the Ministry of Information and Broadcasting, | want to reiterate
the responsibility of the Ministry has towards its own employees who are trying to
compete and in looking after its own employees, | believe, the institution itself will
be strengthened. So, this is another area to which, | think, more attention has to be
paid.

| would just like to draw the attention of the hon. Minister to a fact, and | am
sure he is already aware of it, that in large areas of the country, including in the capital
of this country, you have very successful newspapers who have now contractualised all
journalists. The most senior journalists in some newspapers are now being asked, you
either sign this contract, which basically make you a bonded employee of this
newspaper, or you can quit. Now, a person who has worked for 15 years in a
newspaper, does he or she have any choice? They will have to accept that contract.
Therefore, whether you have labour reform or not, in actual effect, in such an important
industry, the processes of labour reform are already taking place at great cost to
the rights of the employees and workers in the industry of the media. | know
this comes under the Ministry of Labour. But | want to
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request the Minister, please do not remain a mute spectator to the decimation
of workers' and journalists' rights in newspapers, in print media and in the
electronic media today because if you remain a mute spectator to it, then you
are not going to be able to compete in a world in which satellite channels are
posing the greatest challenge to our own indigenous channels and our work.
Finally, Sir, | would like to request the Minister to come out with a policy as far
as films are concerned. | am not talking about the big Indian.film industry.
There are many spokespersons here who will raise the problems | am sure
and | support them, but | would just like to talk about documentary film
makers. Now, in India, unfortunately, the kind of attention that should be given
to documentary films is not being given. It is most unfortunate situation that
some of our most talented young people who are coming out of the best such
institutes, they have to run around to different funding agencies, including
American funding agencies and other funding agencies to get some amount of
money to make documentary films. | think this is very unfair and unjust
because there is so much to be documented in this country, there is so much
to be said in this country and there is so much that this country through
documentary films can tell the world. And because there are young people,
there are no strong vested interests and there are no strong lobbies which are
making money out of it, therefore, we do not hear their voice at all. | was
extremely distressed to find that in some documentary film festivals in this
country, | was told, there were double standards that there was no censorship
required for some of the foreign films which were ceming, but as far as Indian
documentaries are concerned, they have to go through censorship. As far as
documentaries are concerned, this is an area where self-certification is
something which should be accepted. It is important because if we start
censoring documentaries, and my friend Rajeevji was speaking about a
message which has to be sent, very often, documentaries in fact, epitomise
social realities, and, therefore, automatically their messages are sent.
Therefore, on the one hand you want to send a message; and you want to
censor that message, then that is something, Sir, which | think does need to
be looked into. Therefore, | will request the Minister to kindly look at this whole
aspect of documentary films and to give documentary film makers the support
of this Government, the support of his Ministry, not just morally, not just
through looking at the censorship rules, which should not have double
standards, but also financial support. | am sure, Sir, that in the coming days,
the Minister will address many of the issues that | have raised. Thank you.
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4.00 P.M.

SHRI SHYAM BENEGAL (Nominated): Thank you very much, Sir. |
think | have jumped the queue, as a matter of fact. | will only make a very
short intervention really. | will restrict myself to cinema largely because you
see there has been a lot of discussion here about the Indian film industry and
the fact that it has enormous growth trajectory, which it is, because | can tell
you straight of that three billion nine hundred million tickets are sold for Indian
films every year while for Hollywood films, there are only three hundred million
tickets are sold. There is a huge difference. It does not show itself in terms of
revenues because our ticket prices are very much lower and the American
films, of course, are two hundred to three hundred per cent more than our
films do. Now, | do not personally believe that the Indian film industry because
it has been doing brilliantly over the last 100 years. There have been blitz from
time to time but the most important thing, of course, is that it does not
necessarily need any kind of support from the Government. What it does need
is the punitive tax system, the entertainment tax regimes in various States. |
don't know how the Centre can help here because this is where that must
come down substantially if the film industry has to properly prosper. Secondly,
there is another problem here, which has to do with the fact that our film
industry, which is a new phenomenon and has started over the last 15 years,
is that of piracy. Piracy is one of those aspects, which eats into everything. It
is one of the most dreadful things that have happened and we do not have
any kind of proper legislation on it and certainly the Executive does not seem
to help in this process. These are the two essential things that the
Government should take serious steps about it. As far as the third thing is
concerned, which | personally believe is very important, is that many years
ago in the 1980s when Mrs. Gandhi was the Information and Broadcasting
Minister, one of the things that was done was to encourage film making and
that kind of film making which really meant to use cinema as a catalyst for
social change. This is a concept which did create, in a sense a certain kind of
movement. Now, obviously, when you make films of this kind, when the film
industry functions in a laissez fairs situation and it is dictated entirely by the
market, there are lot of young film makers who want to make films that
function as a catalyst of social change but they cannot possibly do that
because nobody is going to fund them. Now, we used to have a mechanism of
the National Film Development Corporation, which alas does not really exist
anymore. There is a Bill; | saw of the National Film Development Authority,
that Bill is apparently going to be placed on the
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Table. Now, there it is very interesting to see that you are going to have a
recurring expenditure of Bs. 2000 crores which is a wonderful sum of money
when it comes to that, but | would not like to move into an area where films
are already being funded beautifully and why that needs any kind of support.
It does not require any support. What we need is, the needs for creative
expression through the cinema is an area that is felt not only by the Hindi film
industry which is the Pan Indian film industry and is the most successful
among all the regional film industries of the country but it is required in areas,
particularly | would imagine in areas where the need to make films exist but
there is no critical mass of an audience like the North-East. If you are thinking
in terms of Manipuri films, the Manipuri films cannot possibly pay for
themselves. There are other areas in the North-East similarly or in the South
for instance, there are filmmakers who would like to make films in Tullu and
Konkani. But you do not have the critical mass of an audience for films of this
nature. But, this does require support. This kind of thing is very important and
| do believe if that Bill ever gets passed and something happens there, there
should be an ideological position that the Ministry should take in terms of
supporting films. That is one aspect of it. The other one, of course, is in terms
of censorship. Mr. Rajeev Shukla talked about censorship. | totally disagree
with that concept. | personally believe that censorship is a matter where the
industry itself must create a self-regulatory mechanism. | have been saying
this for years and years and years. There has never been any serious attempt
to do this because unless that happens, | do not believe that the Government
should be actually sitting there and censoring things and imagining that it is
working towards social good. It doesn't work towards any kind of social good.
It is a negative instrument. It is meant to curb things. It is not meant to
encourage anything. So, the censorship, in fact, simply does not work and |
do not believe any attempt should be even made to re-work the censor code
because ultimately we have the Constitution of India. Whatever we do has to
be within the parameters of the Constitution of India. And, it is the same thing
when it comes to cinema or television or whatever.

Sir, the other point | wish to make is about television itself.
Comments were made that there was a time when Doordarshan was
producing exceptional programmes. | agree with that. There was a time when
Doordarshan made exceptional programmes, because, at that time,
Doordarshan was the sole broadcaster or telecaster in the country. When
private telecasters come,'Doordarshan, for the reasons best known to itself,
decided that they should go on the basis of creating TRPs for themselves.
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Without, for a moment, considering it self as a national telecaster, you have a
social obligation to the people of the country. You are not in it to make
business. You are not in it to make profits. It is not the purpose of
Doordarshan. It is not the purpose of the AIR. Doordarshan, essentially, has a
very strong social role to play and that is what they should concern
themselves with. Therefore, if they have to be involved in any kind of artistic
thing, it should be on the basis of giving full play to the quality of work that is
going to emerge, and not worry about whether they are going to compete with
private telecasters.

Now, basically, these are the points | really wanted to make. Thank
you very much for giving me this opportunity.

SHRI C. PERUMAL (Tamil Nadu): Mr. Vice-Chairman, Sir, | rise to
speak on the working of the Ministry of Information and Broadcasting. Today,
with the advent of latest and new technology, television industry has grown
manifold. Now, we are able to watch more than 100 channels, including
foreign channels. While the growth is welcome, yet, this growth is
unregulated.

Sir, | want to drive home the point that the growth of television
industry has not been put to best use. | also welcome the growth of radio
industry. Now, a listener has an ample choice.

| take this opportunity to bring to the kind notice of the Government
the rumours spread by one private channel in Tamil Nadu. The channel is
owned by family of a coalition partner of UPA Government. This channel is
dead against the Government of Tamil Nadu. This channel spreads false
news, rumours and always gives incorrect and incomplete information.

| wish to recall here the relief and rehabilitation measures
undertaken after Tsunami by the Government of Tamil Nadu. It was
appreciated not only by the hon. Prime Minister, hon. Home-Minister, but all
other dignitaries. And, there was also appreciation at the international level.
The former President of the USA, Mr. Bill Clinton, also appreciated the
Government of Tamil Nadu. In fact, Sri Lanka and Indonesia, which were also
affected the worst by Tsunami, requested our Tamil Nadu Chief Minister, Dr.
Puratchi Thalaivi Amma, to depute the officials to work in connection with
rescue and rehabilitation after Tsunami in their respective countries. While the
whole world appreciated the efforts made by the Government of Tamil Nadu
after Tsunami, this television channel gave
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concocted news about the measures. The people of Tamil Nadu were happy
about the measures undertaken by the Government of Tamil Nadu. They got
their food, housing and other relief materials on time and also assistance for
self-employment, fishing nets, etc. It is another story that the Central
Government did not help at all.

Not onry this, anything done by the Government of Tamil Nadu, the channel
always twists the fact and gives false news. If the Government of Tamil Nadu
announces any welfare scheme, the channel always gives incorrect and
incomplete news thereby people get confused. Last year, the State witnessed
unprecedented rains causing havoc and floods in the majority of the State. The
State machinery swung into action and took necessary steps for rescue and
rehabilitation of victims. But this channel, true to its word telecast Some old
pictures to make people believe that the Government did not do anything. Not
only this, this family has a newspaper which also spreads- false news. During
the floods last year, when every channel newspaper put the death toll
correctly, this newspaper indiscriminately and falsely increased the toll and
thereby created panic and confusion in the minds of gullible citizens.

Not only this, only this channel telecasts advertisements of the
State-owned telecom companies and other channels cannot telecast them. In
fact, a case been filed against this channel for this act. All the advertisements
of the telecom companies are telecast by this channel because the Minister-
in-charge of Communications happens to be a member of the family that
owns this channel. This channel violates all the professional and ethical
codes of conduct of television 'industry.

Sir, | strongly demand that a severe action should be taken against
this channel and the newspaper. In fact, | strongly believe that the licence of
this channel should be cancelled forthwith and actions be taken against the
owners of the channel. What | am mentioning is all about the Sun TV, the
Dinakaran, the Tamil Murasu and the Murasoli. ...(Interruptions)... Sir, while
coming to the working of the Ministry..(Interruptions)... Sir, | may be permitted
to continue my speech. ...(Interruptions)...

SHRI R. SHUNMUGHAMSUNDARAM (Tamil Nadu) : Sir, this is
totally ...(Interruptions)... This should not be allowed. ...(Interruptions)...

SHRI C. PERUMAL: Sir, | am just mentioning what is happening in
Tamil Nadu. That's all. ...(Interruptions)... | am providing a true picture of what
is going on in Tamil Nadu. ...(Inferruptions)...
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SHRI R. SHUNMUGHAMSUNDARAM: Sir, he is naming . some
private T.V. channels. ...(Interruptions)... This is unwarranted.
...(Interruptions)...

SHRI C. PERUMAL: Sir, | am giving a true npicture.
...(Interruptions)...

THE VICE-CHAIRMAN (PROF. P.J. KURIAN): What is your
complaint?

SHRI R. SHUNMUGHAMSUNDARAM: Sir, he is making certain
allegations against a private T.V. channel. This is not a forum to complain
about a private ...(Interruptions)...

SHRI C. PERUMAL: Whatever | am mentioning is true.
...(Interruptions)... ltis a fact, Sir. ...(Interruptions)...

"SHRI R. SHUNMUGHAMSUNDARAM: Can we debate this?
...(Interruptions)...

SHRI C. PERUMAL: Sir, while coming to the working of the Ministry,
| strongly believe...(Interruptions)

THE VICE-CHAIRMAN (PROF. P.J. KURIAN) : Mr. Perumal, you
speak generally, not on a particular T.V. channel. (Interruptions) | will look into
the records, if it is anything against the rule, it will be expunged.
...(Interruptions)... Mr. Perumal, you say whatever you want to say, but you
are reading a speech written by somebody else. It is not good. Or, you lay it
on the Table of the House.

SHRI C. PERUMAL: Sir, what | am reading, what | am speaking, is
all fact. ...(Interruptions)... | am not giving any false views. (Inte3rd | never
give false views. ... (Interruptions)...

THE VICE-CHAIRMAN (PROF. P.J. KURIAN) : No, you can refer to
the notes and speak. But you are completely reading. ...(Interruptions)...
Listenl | was watching you. You were fully reading right from the beginning.
This cannot be allowed. ... (Interruptions)... You can refer to your notes.
...(Interruptions)... Please sit down. | will control the situation.
...(Interruptions)... No, no, please sit down. ...(Interruptions)...

SHRI C. PERUMAL: Sir, my good friend is...(Interruptions)...

284



[13 March, 2006] RAJYA SABHA

THE VICE-CHAIRMAN (PROF. P.J. KURIAN) : Mr. Perumal!
...(Interruptions)... Mr. Perumal! ...(Interruptions)... Mr.
Perumal,
you should observe the ...(Interruptions)... You address the Chair.
(Interruptions)

SHRI C. PERUMAL: Sir, he is ...(Interruptions)... He looks
only...(Interruptions)

THE VICE-CHAIRMAN (PROF. P.J. KURIAN) : You address the
Chair. But fully reading and only reading the speech is not in conformity with
the rules. That's what | am saying.

SHRI C. PERUMAL: Okay, Sir. | come to the working of the Ministry.
| strongly believe that there should be an inbuilt mechanism to take note of
such instances and take action. Many companies and many channels have
applied for starting new channels and also to expand their channel's network.
I demand that the Government should take urgent steps in this regard.

Another important aspect is faciliies to small and medium
newspapers. They find it difficult to get newsprint at subsidized rates and on
time. They should be given all facilities. A comprehensive policy in this sector
is necessary. Another important aspect is that the welfare schemes announced
by the State Governments should be given wide coverage and, in any case, it
will benefit public only. For this, the press and information offices in the State
should be directed to take necessary steps. Sir, | also demand that a
broadcasting policy should be formulated at the earliest. | also take this
opportunity to request that adequate staff be allotted for the Doordarshan
studios at Madurai and Coimbatore. The existing vacancies in All India Radio
stations in Tamil Nadu should be filled up immediately. FM channels should
be started in Tamil Nadu wherever required. In my district Krishnagiri also a
Doordarshan Kendra should be started.

In Dharmapuri district of Tamil Nadu, the All India Radio station is
yet to be inaugurated because sufficient number of employees are not there.
So, it has to be taken into consideration by the hon. Minister.

Sir, with these words, | conclude my speech.

THE VICE-CHAIRMAN (PROF. P.J. KURIAN): Thank you Mr.
Perumal for sticking to the time. Smt. Jaya Bachchan.
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SHRIMATI JAYA BACHCHAN (Uttar Pradesh) : Mr. Vice-Chairman,
Sir, | waited for many months to speak on this subject, and | am so glad that
today | got the opportunity. What | am going to say is not going to be very
technical because so many technical points have been brought up. And, | feel
a little awkward to say and make certain points in front of a Minister who has
taken up the portfolio a few months ago. And, | do not think that would be very
kind to him. | have very, very strong views on this. But, | will not impose those
on you, Sir. This is a very, very important Ministry, especially, today. And,
when we decide on who is going to be looking after the Ministries or different
departments, we pay a lot of attention to the fact that the person who is going
to be heading it has a certain technical background. With due respect to you,
Sir, | think, you would require some more time to understand the functioning of
this Ministry for you to really, convincingly answer all the questions that are
going to be asked. Fortunately, for you there are not many people. You have
just heard the former Minister of Information and Broadcasting, from the previous
Government speaking. He has got his points absolutely right, | have had the
privilege of working in an autonomous body with the | & B Ministry in the past.
So, | have certain knowledge, and whatever | am going to say will come from
that. | have written some points, | will refer to them. | am not reading them.

THE VICE-CHAIRMAN (PROF. P.J. KURIAN):  You can certainly
refer to it, there is no problem.

SHRIMATI JAYA BACHCHAN: Sir, the most important thing is, this is
my personal opinion, | do not think that the Government should be in the business of
entertainment. It is not their job. The Government should be governing. The
Government does not have the knowhow of competing with the entertainment
business because it is a very highly competitive business today. All the agencies
run by the Government or handled by the Government were established years
ago by visionaries, by leaders who had a certain vision. They started certain
activities and those activities have been throttled after the country started
progressing and developing and these visions went into the background. Therefore,
today | do not think the Government should be in the business of entertainment
because if the Government gets into the business of entertainment, they will
neither be here nor there. This is the only Ministry, | feel, which has no
accountability. For years together, this Ministry has been functioning. They make
rules; they don't make rules. They follow rules; they do not follow rules. There is
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no accountability. Because, this Ministry, in public perception, is good only for
media. What is conveyed through television or through radio is what this
Ministry does, but that is not true. The Ministry has a lot of other things that it
does. The television and the radio that this Ministry has under its portfolio are
managed, but it is not up to the standards of the rest of the other Television
channels or the other private radio channels. Therefore, they fall short.
Because, again, being in the Government, you don't know whether you should
be out and out commercial, or, you should talk about the country, the
development and informing the people about the achievements, or, what the
Government is doing. So, there is a bit of ambiguity there. So, there is no
answerability; and, that is a huge problem. There is no vision. | do not blame
this Government. | do not blame the past Governments. | blame all the
Governments which have come and gone, that there was a vision when it
started out, but, later there was no vision. They were only managing, and,
very poorly. One of the most important activities that the people know about
the Information and Broadcasting Ministry, for example, is Doordarshan. It is
wonderful. | don't want to talk about the way the Doordarshan functions, the
way things happen...(Interruptions).. Pardon me.

SHRIMATI PREMA CARIAPPA (Karnataka) : It is doing well.

SHRIMATI JAYA BACHCHAN: Doing well. Well, | don't want to talk
about TRPs, because, just recently, some TRP reviews were given. So, let us
not get into that discussion. But, | don't think that they are doing well. | think it
is shoddy. It has no vision. It does not even have glamour that it pretends to
have. | am sorry to say this, but this is the truth. We have to get a little
objective. | am not blaming any individual, | am not blaming any party. | am
talking about our lack of interest in the Department. Let us take Doordarshan.
Whatever they show, is that good enough? The telecast quality is very poor. It
shows, our attitude towards the channel. Something that you can't see well,
you don't want to see. There are other channels which are giving you
information, a lot more masala,tf that is what people like. So, that is, | think,
shoddy. | am going to speak not superficially, but superficial level, because |
don't want to go into details., | think there are very serious questions that one
needs to ask the Information and Broadcasting Ministry, and, for that the
Minister should have been in the job for a longer time than he has been. Why
is it that when we watch Doordarshan, we feel that we are trying to compete
with the English speaking channels. That is not necessary. 319 f&=l # giferg a1
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visual medium, and the visual medium, if it is not clearly -- and by 'clearly’, |
mean, 'clarity’, | am not only talking about glamour and the glitz -- shown, it is
not going to be effective.

Sir, under the I&B Ministry, we have the NFDC, the Films Division and
the Children's Film Society. | have had the honour of being with the
organisation, the Children's Film Society, for ten years. It was an autonomous
body, and, as always, it was an honorary job. ...(Interruptions)... No; Sir, | don't
like to hold offices of profit.

Sir, the NFDC, when it was visualised, was a wonderful concept, and
every developing country has an organisation like NFDC. But what has
happened to it? | just want to ask you that question, and | will leave it at that
because, your answer to the House is good enough to tell us what is
happening with the NFDC. The Films Division, a wonderful organisation --what
has happened to it? We have thousands, thousands and thousands of reels of
fantastic documentary, documentaries on national leaders, national
monuments, etc.; | mean, that organisation has done an amazing amount of
work. What has happened to it? Where is it? What is the upkeep? | just want
to ask that, you can answer that.

Sir, then | come to the issue of Children's Film Society, one of my pet
subjects. The Children's Film Society is an autonomous body. Do we need a
Society like this today? What is the work that the Society is doing? What is the
kind of money you are giving to the Society? Is the money that you are giving
enough? Please answer. | am not going to elaborate on it.

Now, | take up the issue of film censorship. Sir, if you ask me
personally, | think, it is a shame that this country should, still have film
censorship. We are adults. The film industry is an adult industry. The film
industry is functioning on its own without any support, any help of the
Government. Why control? When are we going to stop controlling 'creativity'?
Please control, but stop controlling ‘creativity'; stop this word 'control'. We are
adults; let us function like adults. Let our minds think independently. Please do
not tell us, and | am not talking about only the film industry, | am saying it in
general. | don't think we need a Film Censor Board. The industry is old
enough and the industry is very answerable, and
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if people find certain things objectionable, do not go and see it. The
censorship has to be within us and not to come from outside. ...(Time-bell)...
Sorry, Sir.

THE VICE-CHAIRMAN (PFOF. P.J. KURIAN): Try to be brief.

SHRIMATI JAYA BACHCHAN: We are so used to the dialaguee
being written for us and reading those lines written by somebody else.
Reading your own lines take a little longer.

THE VICE-CHAIRMAN (PROF. P.J. KURIAN) : But you are making
very strong and bold points.

SHRIMATI JAYA BACHCHAN: Sir, | am just asking for a little bit of
sense of humour.

Sir, again, i am going to say what my other colleaguea have said
earlier. Piracy is a huge problem. One day the film industry people are
celebrated as the highest tax-payers in the country, and the ascend day, you
have Income Tax officials raiding them, asking how they paid so much tax;
from where they got that much money? These are very, very funny issues.
But, on piracy, there was a survey conducted in Mahrashtra, in Bombay
alone, about three years ago, where they said that in one DVD theatre, thai is,
in a small jhopdi, there are a hundred people who watch pirated DVD films,
who are charged Rs. 10 per person. Mind you, it is a DVD print. So, they have
hardly spent any money on it. There are, at least, five shows with five hundred
people watching, who pay Rs. 10 each, and this is only in one jhopdi. There
are 10,000 such places where people shew pirated video films. Government
is losing revenue; we are toeing revenue. | am not saying that you can
completely stop it, but what are you doing to control it? You need to take very,
very strong action.

Forget about films, what about audio piracy? In our own country,
there are places where there is audio piracy going on. It is shocking. If you go
to the markets in Delhi itself, you would see audio cassettes being pirated and
audio CDs being pirated. And, if you ask me, | think the way remixes of
classic songs of cinema is done is also an act of piracy, it is somebody else's
idea, somebody else has thought of it, somebody has sung it, somebody has
directed it, somebody has acted in it and some one else Is distorting and
pirating it. That is what it is.
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Sir, there are lots of questions to be asked, but | hope we get the
opportunity to ask more questions another time and we can get into a bigger
debate. But | would be very, very happy if you just answer certain specific
questions that | have asked. Thank you very much for your time.

SHRI E.M. SUDARSANA NATCHIAPPAN (Tamil Nadu): Thank ycu, Vice-
Chairman Sir. This particular subject has given rise to a lot of discussion. As a
member of the Consultative Committee on 1&B, | have seen that within the last
seven years, seven Ministers have been in-charge. During the NDA regime, in
four-and-a-half years, there were five Ministers in 1&B. As the hon. Shri Ravi
Shankar Prasad was saying, he also held additional charge of the Ministry of
Mines and Goal and he could not fully concentrate on the I&B Ministry. Though
he was a very dynamic Minister of that time, he could not deliver on certain
things. Therefore, he has said many things here as advice to the present
Minister.

Sir, we have great hopes from the present Minister, Shri Priya Ranjan
Dasmunshi. He is a very good football player, a very brisk and dynamic
person. Therefore, he should not be treated as a ball..((nterruption)...] am
coming to the point. It should not be like the many stars and positions that are
thrown just like a ball in the I&B Ministry. It should not be like that. At the same
time, it is high time to think whether we wish to continue with the Prasar Bharati
Act or not. We need to think whether in this Act - we should not use any
unparliamentary word - there is some duality. On the one hand, you want to give
autonomous status to the I&B Broadcasting Ministry, that is for Radio and for
Doordarshan, on the other, we are requesting that more time should be allotted
for political parties and more news should be given for that aspect. That
means, you are curtailing the autonomous status- of the Prasar Bharati. If you
want to make it a corporate body, make it a corporate body. You should not deal
with that corporate body. They should work as a private channel. They should
compete with the private channels. They should have their own policy; they
should have their own trade policy; they would have their own commercial policy.
They should charge according to the market. Are we doing the same thing for
the past decade? We are having a, duality. We want to say that Prasar Bharati
should be independent, but, at the same time, we have not yet decided about the
Government staff which was there, at that time, as All India Radio staff or
Doordarshan staff. Even now, they have not been merged with the Prasar
Bharati. Many of the people who were working as a Programmer, as a
Technician, as an administrative staff,
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have never got any promotion in the last 16 years. They have never got any
other thing in their life. How can we expect that particular staff to be
imaginative, to have the competitive edge oyer other private channels? But,
even then, they are doing well. Even then, they are competitive. Even then,
they have got all the qualities to compete with the private channels. | am dare
enough to say that if you want to get the truth of a news item, then, you have
to go to the Doordarshan or the All Indian Radio. You cannot get the truth in
any private channel. They just blow up the issue. For example, in the morning,
we may be having some issue due to which session could have been
adjourned. But, the private channels telecast that the Parliament is rocked; the
people have stopped it; the Parliament is adjourned. But, afterwards, we again
convene. We do the business. Are they reporting it? But, the Doordarshan and
the All India Radio report that there were discussions, that there were
enactments of the Bills; that many of the things were done in the Parliament.
In this way damage control is done by the Doordarshan and the All India
Radio. Therefore, | request that we should take a clear view whether the
Information and Broadcasting Ministry should have the All India Radio and the
Doordarshan as a wing of the Government or not. It should be like that
because we cannot go on competing with the corporate bodies. Sir, on the
one hand, some Members are saying that the Government should not go for
commercialisation of these bodies; these should be service-oriented; these
should have a social obligation. And, on the other hand, they ask the
Government as to why it is not giving them so much of funds. How to give
them funds? Therefore, they should be purely under the Government
machinery. They should propagate and telecast what is happening. Today,
both the Houses of Parliament are on the AIR. Doordarshan is telecasting the
proceedings of the Parliament. Can NDTV or any other private channel
telecast this throughout the day? They cannot do it. It is not commercially
viable? But, Doordarshan does it. Therefore, there is a loss for the
Doordarshan. Now, Executive action, that is, what the Prime Minister or the
Ministers are doing every day, or which foreign dignitaries are coming, or what
are the agreements entered into by them - all these things are telecasted by
the Doordarshan and broadcasted by the All India Radio. Are private channels
doing it? Have people got knowledge about it? People have knowledge that
Varanasi is in the ethnic trouble; another party is going on Rath Yatra. That is
the kind of telecast that is going on. That is the business they are doing. That
is the emotional thing they want to show. But, Doordarshan gives the clear
news. It gives the position of both sides -
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the Opposition and the ruling party. News relating to both, the Opposition and
ruting party, are shown. It should be a part of the Government. That is my
submission. | was a Member when NDA was in the Government. At that time
also, | told that Doordarshan and All India Radio should give the Govrnment
programmes in a proper perspective. | conducted a mutti-media campaign,
even though | was sitting in the Opposition benches at that time. | conducted
campaign about the Government programmes being implemented through
different Departments. That was made as a muttt-medta campaign in my
parliamentary constituency at that time and peopte were awakened. They
were told that these were the programmes through the Govrnrnment, through
the banks, through the insurance companies. | can conduct file same thing
now as the Chairman of the Parliamentary Standing Committee on Public
Grievances. In 82 parliamentary constituencies in Tamil Nadu, we have
conducted this multi-media programme through the I&B Ministry. The entire
staff committed themselves. They have got the patriotism to say that this is the
Government programme; for the people, we are bringing it. This is the product
that people are getting. This is the service the Government is giving to the
people. Are the private channels telling this thing? Sir, some of the hon.
Members were speaking about the National Rural Employment guarantee
Scheme, is the NDTV, Sony or any other channel telling about it? They will
highlight only if there is an error or if anything wrong happens. But they will
never propagate the scheme that one can go and get the job; and the job is
assured. And, even if one does not get the job in 15 days, salary will be given
to the person who has enrolled himself under this particular Act. This was
shown or depicted by Doordarshan, by All-India Radio throughout 24 hours,
and, thus, a good message is delivered. For various Health programmes,
Rural Health Mission, who is propagating and telling the people? Clone of the
private channels is telling about these programmes. Orly Doordarshan, All-
India Radio and the media supported by the Government are telling that.
Therefore, this thing is for the people and, so, we cannot expect to have
special things from Doordarshan.

Sir, some Members have spoken about sex depiction, vulgarity and
others things. Sir, you can see nothing of this kind on Doordarshan or in All-
India Radio. They are doing everything properly and according to the rules.
Therefore, | request that the Government should take a decision to repeal the
Prasar Bharti Act and say boldly that this is a part of the Government
machinery, it is for the people, It is for broadceasting the Government
programmes.
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Sir, furtner | would like to say that Songs and Drama Group, the field
publicity department, the DAVP, all these departments are doing wonderful
job. But the Government machinery is not at all properly using them. Sir, the
hon. Finance Minister is not here.

THE VICE-CHAIRMAN (PROF. P.J. KURIAN): The Minister for
Information and Broadcasting is here.

SHRI E.M. SUDARSANA NATCHIAPPAN: Yes, Sir. But he has to
again speak to the Finance Minister. We are pleading to the Finance Minister
to allot more funds for the I&B Ministry. This is the only Ministry that can
propagate the entire work of the Government machinery. Sir, a statement by
the Finance Minister can be broadcasted on Doordarshan. The other TV
channels will broadcast it only for a particular group of people who want to
have that message, not for the poor people.

Sir, Doordarshan should be fully equipped by the Government money. .AM
the public sector undertaking -- be it banks, insurance companiese or any
other public undertaking -. should spend, at least 10 per cant of their publicity
expenses in favour of Prasar Bharti, that is, Doordarshan and A8-India Radio.
Thus the financial crunch will not be than. They are unnecessarily paying to
the other channels, which are not at all telecasting anything about the
Government programmes. Sir, the culture and tradtion are being taken care of
only by Doordarshan and the Songs and Drama Division, They are carrying
various messages to the people, to the Ordinary people who are not even
having a television, and, who took forward towards the Songs and Drama
Group. The village people can understand things in a better manner through the
dramatised programmes performed by the artistes or the village people. They
are also getting jobs by these methods. There are poor people, the artistes,
who are traditionally dependent on this Songs and Drama Division. These
people are not offered these things by any other agencies, and, only the
Songs and Drama Group, a part of Ministry of Information and Broadcasting,
is doing this work by giving jobs to poor people. They are also doing the job of
retaining the culture. | would like to stress upon the aspect of looking into the
grievances of the Government staff in Prasar Bharti and also in the 1&B
Ministry. There should be immediate redressal of the grievances. There are
many examples. | need not cite any particular case, A very good producer
who is part of the Doordarshan, she faced sexual harassment by one of the
persons in the staff ten years ago. Even ti today, she has not got her salary.
This is the kind of redressal mechanism that is working in the department.
In the
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same way, there should be a proper policy for promotion for everybody. There
should be absorption of the cadres. There should not be any differentiation
between the technical, administrative and the programme executives, and,
there has to be an appropriate convergence of all those people. Then, Sir, |
request that if the Government wants to retain Prasar Bharati, there should be
total independence for All India Radio and Doordarshan to go commercially.
They should earn money. They should earn money just like other private
channels are earning. After the hon. Minister has taken charge, he has earned
a huge amount of money for the Department, for the Government, through
selling the slots for the FM bidders. So, that sort of earning should be utilised
for equipping this Department.

(MR. DEPUTY CHAIRMAN in the Chair.)

Then, Sir, there are Doordarshan Kendras and All India Radio
Kendras which were built up during the Ninth Five Year Plan. They were fully
equipped with the cameras and all the machinery. But, they do not have the
human resource. They do not have the technical personnel. They do not have
the programme executive. | can cite the example of Madurai, Coimbatore and
Dharmapuri. These are the places already built with huge money. Crores of
rupees were spent. But, they are locked up now. The Director of the All India
Radio, Madurai, is looking after the Doordarshan also. There is no man to man
the Doordarshan Kendra. The same thing is happening in Coimbatore. The
same thing is happening in Dharmapuri. We have requested and our hon.
colleague, Mr. Shunmugasundaram, has raised the same issue when the
Finance Minister was there. He assured that it is not stopped on his part. But, |
am very sorry to say that the Finance Minister should also clarify why the files
are not cleared by the Finance Ministry. As | have heard in the reply of the
hon. Minister, the recurring revenue losses should be curtailed by way of
reducing expenditure. Sir, | request that whatever money, even one rupee, is
spent for the radio and Doordarshan, that is for the welfare of the people and
for the welfare of the Government. Therefore, there should not be any crunch
for that. The Finance Minister should give more grants. Rs. 80 crores or
something like that has been given in the Annual Budget. It is a very, very
meagre amount. Thousands of crores rupees should be given for this Ministry.
Then only, the people can be educated. They can be aware as to what is the
programme. | want to give one small example, Sir. | wanted to make the same
thing when the Finance Minister was there. But, | am making it
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now. There is one product in the public sector, that is, general insurance. If a
person pays Rs. 15 per year, he gets Rs. 15,000 worth of medicine and health
care in any of the topmost hospitals, like, Apollo and all that. Another
programme is there that if Rs. 355 are paid per year, and out of that Rs. 200
are paid by the Government of India and Rs. 165 are paid by an individual,
medical care of Rs. 30,000 is available for the individual. Except the multi-
media campaign, except the I&B Ministry, except the Doordarshan, except the
AIR, will any other channel in the world or in India broadcast this thing?
Whether they tell this message? Whether any one paper will tell this? They
will not tell this because they are not for the aam aadmi. They are for the rich
people. They have their own commercial aspects. But, Doordarshan and the
AIR can tell this. People can be benefited by them only. So, Sir, the Finance
Ministry should look into it. If they are spending about Rs. 6,000 erores for
Health Department, let them spare, at least, Rs. 100 crore for this purpose so
that ordinary people, who are taking such insurance, can get the best
treatment, in any hospital. This is one of the schemes of the UPA
Government. But it is not given to the people directly because the insurance
agent who is selling this product will not get commission. Therefore, he is not
propagating it. Therefore, Sir, | would request that it is high time that the hon.
Minister should take into consideration all these things and make Finance
Minister give more money. {Time bell) Finally, Sir, | want to make one point.
As the parliamentary proceedings are broadcast, the executive activities are
broadcast, a person can go and see the judicial proceedings, there should be
a place for broadcasting the judicial verdicts in the Supreme Court or in the
High Court. That day should come. Then only, there will be a ..
(Interruptions)...

MR. DEPUTY CHAIRMAN: Mr. Natchiappan, this subject of
broadcasting the judicial proceedings will not come under the purview of the
Information and Broadcasting Ministry.

SHRi E.M. SUDARSANA NATCHIAPPAN' When the hon. Chairman
is taking a very hard decision of broadcasting whatever happens inside
Parliament, why should not the judiciary take the same responsibility and
broadcast what happens inside the court?

MR. DEPUTY CHAIRMAN: It is the Parliament, which is permitted.

SHRI E.M. SUDARSANA NATCHIAPPAN: Sir, it is time to broadcast
everything. Transparency should be there for the judiciary also and for
everybody, Sir.
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Finally. I request the hon. Minister to consider this, There is no need to
have a Censor Board at alil, Sir. Already in the television broadcasting, there is
a tot of vulgarity. We cannot regulate it even by an Act. From Hong Kong,
everything is broadcasted. Who is going to stop it from Hong Kong? Rich
people, middle-class people, and youngsters watch adult channels. Can we
stop it in Hong Kong by law? We cannot do it. Therefore, why do we need the
Censor Board now? If there is vulgarity in a film, let the court decide it. Let
there be a law for that, and let the court decide it, Sir.

With this observation, | request the hon. Minister to devote some
more time to this Ministry, because he is having only one portfolio other than
the Ministry of Parliamentary Affairs. After the Parliamentary work, | hope he
will pay much more attention to the total revamp of the Ministry. Thank you,
Sir.
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IEd HIAS A ST Fea Sff bl GAAT MR 9 | YA gt | § 51 e i g Gt 7
BIF & FTaY(E H AU P AR 31T P A I |

TR, TR W St 957 Fifdd, Fifide, FreiwEs, iR 9gd halke 74t €,
3rew H3l € 3R I8 ART 984 s |WIWFY © b § 3179 & A1egq A 8 a1 I b A G
U7 RE1 § | SR ARG WRBR H Py HAT Y-, AT &, oAl AfFsd H
PRAGH BIdT Y81, IS 3Nl V8T | S 2919 F SHIHIH TS drehlRe B & o
ATy & — e, Sfarfas, fie Mifsar, gree, fhed f$dior sk goumelt — 59 9t
TSIl H T A FEeTd Te1 ST AT Flld AT Al HUR Bl AR 81 1T dlesp SAR B IR
T AT S o 8RS gAIRE] B 910 H8 I8 I | A1 98 Sl 94l 980 SIR-UR A Y&
TS T, 99 & UE § P8 911 W THTRI ST | T8l AT & BRI-TITell & MR TR
< T R — gReeE arh Sfafde Se%t T &1 97 98w 71 R JaR-T9R Bidl
2 9fP SHIATM, TJdher 3iR YexeTie Hi e e |

HqEIey, HA1 oft 981 93 U & | § 39 & A1ed | Herd # o7u+ a1 G difs
I SITET GHeT H ATY, 59 $1 herd 7 81 | H GHIEM Sl a1d T81 3R 81§, H 9181 § 15
S T G AT B AT, AT S IR H YT Slef | HBIG, 37T YexcHe & 4
R S T AT ST A 81 W81 &, 91 98 [e! A1+l 4 YexeHE 8l I81 87 YereTHe
81 X8I 8, <l 375l 9 H 984 thelld 3 81 8, 9 H 9gd [Adlae ¢, 9gd NRIAT &
315 89 fE=gR<IM &b AN 3R 91 PR 2, Al WS 15 HereTd AN [R5 4 I8 &, 85
RIS AR QR ARGy H W& & AR g8 41 37T g & b 15 wikrerd @i 7 9¥ 85
TfTRId AN R el Y &b @l
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BT & | 918 USRS THT 1 AIHCH 81, HTARTA BT AHCT &, BIARC A BT A &I,

TS T ST T 91T 81 MR Ao I-<I8TIel BT A1 81, 89 OX gl ®l IT THRY
TG ABRES & | 1 S1d S=i dARC] BT 375 fehan A1 A8l 3mus o 984 8l 8 b 5
Bl &A1 WY, SIS ®I TaRTS el & | 3R <di-<adrsl & 11 BIel QU 91 8, Big
I TE | DI AIES BT 52 T Al HIed AT YRR 8 | 3MRIR H8l db &A1 I8
HISH 31 TaRIUTI ®I ST &A1 57 81 A o, (5 84 Thel® 7 8, lfhd gHRT 93Tl

St 1 81ft, fUaT ST &Y 811, <1aT STt @1 811, ST 98411 Bl 81, WIgAl 3l 811, TRAR
qrefl 1 B, TTid Tl BT BT, BIC BIC &Y dTell B B | .....(SFEeM)...

PROF. P.J. KURIAN: Mr. Sinha, this point has been raised again
and again. So, | am forced to ask you a question. You see a film on
television. You only know the name of the film. We see the film with our family
and obscene scenes come. Then, you say, audience should decide. How can
we decide? Only when we see, we find that it is obscene. ...(Interruptions)... |
am only asking a question. | don't know that is why | am asking.

SHRI SHATRUGHAN SINHA: | have not come to that point yet. |
have not said that. | am saying something else.

PROF. P.J. KURIAN: Shrimati JayayV has said, "Switch off". But
switch off can be only after seeing it. That is the problem.

SHRIMATI JAYA BACHCHAN: But, Sir, how would you know
whether it is proper or not proper if you don't see it. You have to first see
something and then you switch off. First you have to see and it registers in
your mind, then, you switch off. You can't pre-empt it.

MR. DEPUTY CHAIRMAN: Or go for CASI ...(Interruptions)...

SHRI JANARDHANA POOJARY: Sir, the debatable question is this.
Whether something obscene should be permitted. Why should it be
permitted? After seeing, we can switch off.

MR. DEPUTY CHAIRMAN: Bert, somebody has to see.

SHRI  JANARDHANA  POOJARY: No, no, somebody
...(Interruptions)... You chaired the Censor Board. (Interruptions) It is in the
interest of the nation.

SHRI SHATRUGHAN SINHA: Sir, | tend to agree with him. Sir, my
point was ...(Interruptions)...
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SHRI V. NARAYANASAMY: We know that you will agree with good
suggestions.

SHRI SHATRUGHAN SINHA: | know you are a good man. You will
only come up with goods suggestion. ...(Interruptions)...

SHRI HARISH RAWAT (Uttaranchal) : You are the only good man in
BJP. (Interruptions)

SHRI SHATRUGHAN SINHA: Thank you very much. | hope my
other colleagues do not take it seriously. ...(Interruptions)...

i} <fa g™ yaTE ; T A 3 pET ', A WA R Al BRAT IS ....(FEHH)...

SHRI SHATRUGHAN SINHA: Sir, as | was saying, 85 per cent of
people are living in Bharat, 3+ 1 81a1 2 & 15 ufcrerd am 20 wirera <t i 9 2t

HE, IR U HT ISP <l o & P 91 SRATH €, 3R § o & [ S @ B &, AN 8l @
g, 98 YR < & T, <27 b Al o oy WET 8 | 2MIE U e & | ST 311 89 el AT
R B, [ BIS TAIRE & a1 g3, BIS MB-WST A Bl 91 §s IT DI <41 a1 bl
79 TIRE A TTea b 4 Ue a1, § Bl R ST 2 3R 989 Bkl 8, A B8l © 1 S0

what? After all, nobody minds. It is the freedom of expression.  But the
freedom expression also has some limitations. You can't go up to that extend,
o < w3 faxar <, You have also to think that our people are also living in other

parts of the country. g1, AT, dTET, T, 94T, GT&T, 9T, HIS, 98, 9 dTdl, BIS
&R dTel, they feel very hurt. 3R I8 S8 & & T2 Iol & Teifas # @y geh
PIg AR T AR ITH i P 2R 81N | 79 SeAifao YexeHe & 19 UR WieH ol X8
2, A uar € &1 {5 B fopsaat ufer fopaep ey wmr 7T, a8t W 6 @ uett fopvaes e
IS TS | We do not know. 3R a8 %e fF &1, JexeHe &, Certainly, it is not

healthy entertainment. But | well not take much time on this particular issue. |
think the message is conveyed, ST # & H8 11 ¥81 9T % YercTHe & M W dgd

STET $B AR 3R aRIRET Y o11 71 &1

AR, SHIRAA & T UR, 3fTel JATAR TS AT BAN CelldoiT Bl spiSfarere!
HI P B, 3R I8 98 Al HEIS S JDbIacl 9gd B & | SR GREvA Sl § SATET ST
fewqufl 21 ®RaT , AR 98T ANl B ToRI H I 3[o-a3 A TH @1 8 | 9 A1 9ga
TITET 8, AR hSAfIe] B8l 872 Sl ¥g g 3 ot 9l A Fed & o A= &
PE Y81 8 AR AT T P I8 8 | Al HISAACT b AMel § 89 P T8 B U 8, a1
ARBR Iell, S HA1 gl | 31T SR I8 i H3ll & PRI S 4301 57T, 51 I8f 43
g 3R &R f1% gAR BIC 98 I
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SR TS Sff Al 954 37120 HAI W8 &, T8 59 ATy H 370 3120 1 [y o | b
S¥EICYe 3MT% Y41 3 S Ufded I 81 8IaT o1, 99 22 Wil & d1] [ A 81 3707
SHM ¥ 6 PRIAT | AT T§ T8 370 & I 81 I I8 ©, oAb goll Yo BT Hl U
9gd 91 a1 8, 3R 3R AT AT, Tl 98 370 ST H IHD] FHIEM 81 SIG H Ridh
PO 1AM G 18T § | STpHg fthed SIS Sometimes, is known as the sure
cure for imsomnia. 315 ST XYL Y8 Bl b1 © b [T BT R A AL 9 g 371
I B, ITD! SPHS! T &, 98 I U S[PHg] S@H BRT Al S | I8
HiSfeTe! TARI STHHET DI 2 |

GADPR a1 BRI & | <lfdp, B AR el a1 81 STl € MY JAT 8HR AR W A Bl
2 3R g U a1dl Bt 2, 17 89 gdhaR e 8 | 95 Ry ardt Y sivrch Sram g
R Al 81 W8T 8, 7 98 99 781 € 3R 98 AR a1l B SIH-geIdR [6d1 T8 | I8
Rt sl ST gee @1 81 91 781 5, 89 99 91 7 Bl 596 RIBR B 81 6 |

e oifover |, ReT STREA 317U | MY | 519 | Tl IR gal af g4
TE 3BT o, Wi ST 70 HUR 81 XET 8 <l 8 A S & | I W 81 &1 8 I 89 G
BIRE g, dIo1dl W 81 %81 & A1 89 0 %2 &, IF ars-a9i | I8 [T e ofei a%
TS SR B & , ST8T 06 & A STHRAYE I 8, 981 6 o1 9&1 8, Afh sTef w3
SITIREr IR &9 FX IR B, 8T TR I (U1 Heheig T e 72 &, 981 9 Terd § | e
MNE & IR H qa1 § o e MR & $1E wHreT 3 Jar 71 81 I 7, SRR
Bl AT Bl I Y S E, TAT I8 Y AR B 3R 39 AR & RIHR &9 81 B E,
319 81 %% &, BRI IR1 URAR 1 X8 81 99 W SRER (g2l o & oy, e e ol &
forg anft T T fopam 11 87 RIT AR Aehad &7 e HIfSAT 51 &R RET 2, S WR AP
ST & ToTQ a1 fohT TRT & T 89 RIT bR AShad 57 SHS (5T e ISl IR 3fR TR TST
1 TSI gRpd | FARMBHIA ol 11d UST & 9d P H, ST BICT RT? B IH?
S (Y HATAT FAT HR BT 272 H AR 11 Dl AeT H G T8 g AT § A1 6 39 W
R UTIeIITE BT, YRI ARE &1 ASANT 81 3R 31 1 & b a8 e aid gl aifep # fpel
aTeT faRIY & 91 TE1 PR BT § | THH H 85 Gad] APl 8l <ol ol

7 911 <R B fhen gReeye o gf$an &1 7 fBar o1, The Film Institute

of India is the most prestigious institutes of its kind, perhaps, one of the most
prestigious institutes in the whole world. ST& g% 31T | 3R YT 31Th FeRki¥ o% fthed

sficeyge om% $feam 31, The kind of people who have come out from this
Institute shows that not only the Film Institute of India is
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one of the most prestigious institutes in India, especially, in Asia, but' also one of
the most successful institutes in the whole world. 3md 7= M of o, sl s/a1

oo o1 g8t A 931 g8 € — 9T orrorl, TSI W, o g, S+ S, fige
FHIT, AT, YTd, T R ...(@au™)... T AR T iR fFRraw # s wotg
ST HTel, PoP0 HeTo, fag fFie lusT 3k U a/d @l 21 <ifeh 317t a8 sfeeye
HEI 82 AT AR A IR B, I TR S TR I €, BIC TS 8, S781+1 dgd DI Bl
3R AT ) TS U AR BIRM PR I3 &, lfh 33! G STed] © b amRay. 9 fad
MY, I 91 Pei Ts | 779 v $Reege &1 e 1M Biar o1, Us o il oY, 98 Ud i
BIcht oft, 37ro1 9 fhen $Reeye # ga Teat i §7

st 1 999 : o) gl B

A ww RieT : Bpec! 81 € SR Sl USdIgoR ST 8, IqH BIF Al
TeaTgoR 3@ MY §? V4 AN 8, et fhen $Reeyge 9 gR-3% O &1s Rear Arar 781 & |
USSR BHST H 7 TAe W8 &, 7 #1951 9<d ©, 7 99 s 8, 9 S0
ST &, 7 YT Fwhadi § | W |, 8 99 sRecye &l Ue M {3, difeee
fopa, S5 A Bt TE € | ST I AT Dl T 7, It BIS it ofret, BIS duD 9Ig Y
A Bl

S ST g2 2 A4 UsarsoR] 91l § 9 @Rl A 4 $Is T8 8, TR Sl g
TP g1l & S0 THRe T W 8, T W 8 iR ST of & |

it wrge Rieet : 3§ 4 TeaTsoR FHE B 91 HR @1 AT § I% e W1 g b e
S 91 B AR FHSH BT SR 2 [ $ 39 R A1 g &R gowa fpar syl #9
BT AT B, THD AT AR G AT SN DI 9 91 DI, $7 TAM 1 P a8 H3A ABIET H
JATIh HATETH H Had Yo a1 MR HEA1 a8l § , IR 1747 I75ia gaed it A7 o1 MY &
.(FAH)... TR, H Had T MR I1d BT AT, S b 31T 3R it ths it S1am
Feaq S T I B8, H ITH] I G A PO B AP FSHA SR g, <lichl 7! Gob a1l I
# wedd Tl g, 518l SuRR &1 A1er 7, )1 @& © 5 # Si1 w1 {6 85 per cent of
the people living in Bharat and 15 per cent people living in India, I8 &9 ¥ |
JTERRT B TR 8 311R & A SR & , 1P gdR1 =l e with due respect $&
3R 3MTE 3R 31T TR | ST Yo < el ol IR W 3T FH ¥ | 3R I8 Il 3R
TIeT 1 T7 A1 ST 31t AR AR Foih sft goR) WTed @hE IR O {6 g et agt
TP g0, STE1 T 31T 96 TS & | 37151 8 faderd 31Tl & fob Hi-g8i & A1, a1 gRaR
P A1 U W AT T I AT I Al T I | A 37151 §9 Ib-ClP Bl SIvd e,
HERRIT B 3R 1% IR 3R GO B B ST07d 2 Wb SHHI ATl Ig T8l © 15
Pl 7w T Bl dl S Fre @ 3R
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fhedl # CHITCISA S8 B! B! fi@Ts US | 89 S9! Adald I8 9 fb rarersa
IS B AT HUST B BHI B | 3R 9 fbed o1 A a1 911w, 71, Va1 981 91 71,
Afp BT T8 AR 6 oud) AaRURT | oId 3MUh 84-UTd, AR, TIER, 3
AR Tl BT 19 IET STY| 9ol & 319 9P 1T T S S99, 31T U ATl Bl oTdby
3T o b IR TR B Aarge) & = i (amg @t gdY).... 9, &g &) e 88 Ry,
H 31U g1 U b H WeH PR G ...(FIIH)...

T AR 9% : I8 95 Q1 H G AT & |
it SUUTUf : AT © Y URER A8 B T ATH a1 o 1 TS |

3} wre RieeT : T81 W), #9741 39 FeT (6 © 15 oy uiw e ssiy, §
T © H 3791 91 WeH B T |

TR, 3 FHTST & - a7f & AT T e o | I o 7 & o ag
DS FRIHE B T eeiagere 81 a1 thed gevtl 3 &1, it 1 &1 Aifcht ARy wrex &+
MY | 3R 31T 3H TAR BT 4 B <71 3R eA] b AN IR Bl <, 31T BlS PR o
A gP &, T4 A1 91 8l A BEl db 9¢ TS 81 H U8 T8l D8 V81 § P 3R g8 fbelt
G fAaReRT @1 81, fHf & Har & a1 Wik d 81 3f2dT 98 U Ufcger S¥IeyT,
SRICYIA AT uféper SMAgard Bl e 81 Hedl & iR gafey 39 e &l 78l
feraman STg, S e a1 SY, I8 Ted @ | |fd Sicforc # 81a-91a, 3R, 2dER,
HIYT U], PodR, AHH, 37 T dTdl BT €719 W §Y HARRIY a8 STov1 2 |

T H Y ARG I IR ST AR STekd §U H S 1 FHIE BT |
TR, ST =g Sf 7 ST gt & IR H dar, §9 AREd) 91d STI1 e Sft Bl goren J
T 3er A1 1wy 7 b I8 e wd @ g ARy | mr o fei &
Siie-ug! 7 fawars S <&t &, a1 9 7 fe@g e 7, & gieal ¥ fews sl &, 98
A TR T | e o) Refst g8 a1 7121 g8, 9% ugd frddl wedt weis fafes # &
a1t ST Rt 81 718 a1 fsw Refist 819 & wner-wre & Refisr 21 18 | 59 g
1 AR Pl A IS gY AN BT d$1 7T 81 Sl &, 8 &1 S & 81 R&T 8 3fR Bl
RS | $B S8 YT SR & b ST81 B U4 Foqd IT SHER N &, SiT 379+ i 4
IS AT qTSRE AP ol B, AfPT I8 B 18 WWd el § SR 39S folg TR &1
I AT AR, AfH ... (TIAET)...

Y 7R ST gEE - AT H gAY |

it ergw Raeet : =, Arsy A Wi gan 2 iR Aoy H W $B W |l &1 avTs
U B W fhed] Bl AT AT &, AT are¥=el A €1 g3 2, IfebT wa Sire Y el
B2 R TE Bl AP § | ST PR BT & Py RIR H&H IS ST 71 off
[T I3 §U €, WA-W1 WRPR P FaT Ud JAR ATl 3R
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H3T ST & W STRIY BT AT b BT W) Bls Hpod BI41 A1, O {6 31 9
gAR] fhedl @l fa@maT & A1 84 9gd ddbeli 8l 8, I HI WIS g1 qdheith kil 8111,
RTTa! g 89 ¥ aTel IR &, PEM GRN & | TR STdb1 Bel &b A1 §ARI Bls Sl
TE ¥ | 3R g9 aSe VI3C AN BRP 3% Heolded U Ul fbed 910 & ,What is right
for Peter should be right for Paul. 3FR &% &< 2IdT 2, foh g9 B1 uresd) drar g
I I g2 BT 81 fe! HeTiraf Rl SR &, 89 — AR U1 'R 3 81 &red Sff I 3l
A1 B < & — AR U1 B rar 81 ¥ off | A1 IR %elg el b oY U IR0 @ |
Tt a5 AR e § 1 oY BTet B H roogd g, sR i guft afed St 7, qrerTsh &
Tgd SareT @ i 2, quft afedt S @Rt 7 39 fovan i S9! g fpft T gRIS
I W Y BIP ATIC ATH & DI ATAHE HRb U1 fordT iR el wR I+ ¥Ie
Bl B g TRTS ©, ITDI §& I8 &, AN, STD] BIs Y PR T8l T8 ¢ | 39 919 DI
WA & Siwvd © f® piracy is wrong. In the same way, even that is wrong. We,
the stage people, thought that = a18 ¥4 TR A= &, fIg S VU, AR AIEd
Igd 3w fhed AR © | AR ook AI8q &1 I&TEXV < I8 ¢ | | have nothing against
Gulzar Sahib.

it SgAUTaRy : = 9d il |

SHRI SHATRUGHAN SINHA: | am not criticising him, Sir. | have also
worked in his films. He is a very good director. He is a very good man. i @mg
“HIRTEr o of 31y, foras Sram aea it +ff oY1 a7 AR 379w # it quTaT @t 2ff, YIS W
RIS A ot 18 oY, WREAH & A1 g18 718 oY | 1 I 98 e Sl A IR RIS
R g oft — gRer U A RN 1 & | 37 ot S AT (s ae).

SHRIMATI JAYA BACHCHAN: The film "Parichay" is not taken from
"Sound of Music". It is taken from a Bengali story.

SHRI SHATRUGHAN SINHA: | stand corrected. But your "Koshish" was
taken from ...(Interruptions)... That is a different thing. 1 I8 & 918 7 & &

SADHT W DI ABToH BT AMRY b 3R AT SR & AT 89 WRBR W SIHIE HR IR &
5 gl 7 81, SHBI A1 AR, SR AG1 AMRY | A1 & A1 G H3ATerd Bl §9
R BT e ST ARY 3 &H S A @l AR AR 38 8, fiF q'e S S AR R E,
AR AR I B, 39 W AP 1 ARV 3R Rith &7 fhewt arell ot a1 Sefas arelt &
AHT AfHR & Fradr a8 w8 o 999 &1 6 &9 1K) g8 ¥ 39 o) & e, @1
IR Bt 89 ARI R o, U™ g fhed It ) o | qifhead™ &) Uah fthes off,
1 ot g1 1 <1 el § oM bt 2 1 T8 @l e ot -ix agd ar , fegwa 4 fibeH
T — Atep) it BT, 3R A7 FoiaT | 981 R e fhen off - <iax agdl ar, fegea #
e g — At it F , 3R FF Tolde | 981 W U fher &Y - “HidAormT |, IHdH!
=it

302



[13 March, 2006] RAJYA SABHA

e off — << 721 G, R eies; 3R § oMl q1e & gaf ger i 98 Ik &l 718 8,
SIfP I ah UaT T ATl W, SR G did a1 g | H I g 6 s AR
BT AIMRY |

T S, TERY 989 9 §9R SR &, AAfdh gHRT MRENY 910 Bl b Bl
BT A9 HRY |

37} ST WEd : $9 THR 954 AR 9ol 89 AR Bl 9% ¥8 AR AR Bl G
T | AT ATH TSI & I8 99 |

it wrge Rt : olf I8t O % IR ARY &R i SR ot Bl B, 9) |
Thank you, Mr. Minister. Thank you very much, Sir, for having given me this
opportunity. | hope he will take care of these things.

SHRI V. NARAYANASAMY: You spoke after a long time.

SHRI SHATRUGHAN SINHA: You don't allow anybody to speak,
Sir. Thank you very much, Sir.

SHRI R. SHUNMUGASUNDARAM : Mr. Deputy Chairman, Sir,
thank you very much for permitting me to air my views on the working of the |
& B Ministry. Different views have been aired on the working of the
Information and Broadcasting Ministry.

MR. DEPUTY CHAIRMAN: Please be brief.

SHRI R. SHUNMUGASUNDARAM: Sir, | will be very brief. | am not
known to make a long speech.

MR. DEPUTY CHAIRMAN: Yes, | know that.

SHRI R. SHUNMUGASUNDARAM: Sir, the Doordarshan, as was
pointed out by many of my friends, has got far and wide reach in this country.
It has the low power transmitters all over the country and, therefore, the reach
is more. Butwhat is unfortunate is that the quality of telecast by the
Doordarshan is not" up to the level of the private telecasters. | would request
the hon. Minister to go digital, as far as Doordarshan is concerned. A lot of
time is wasted. Sometimes, when a change-over of Kendras takes place, we
have seen that the television is going blank. Sometimes, the National Kendra
is changed to the Regional Kendra or the Regional Kendra is changed to the
National Kendra. Some letters appear and nothing happens. On the contrary,
when we see some of the very popular television channels, like the Sun TV,
every ten seconds they show some advertisements and make money out of it.
Such things should be
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encouraged and it should be commercialised. At least, some sort of
entertainment must go on, instead of going just blank.

Sir, there is also no proper management of the Doordarshan. It is not
managed professionally. The DD News Channel, which was started with a lot
of hope, has become a boring channel altogether when compared with other
channels. At least, presentation of news by the DD News'Channel should be
comparable with other news channels, if not entertainment. | would request
the hon. Minister to advise the Doordarshan to start an exclusive music
channel fully devoted to Indian classical light music in all languages. Further,
there should be an exclusive channel for information on travel and tourism.
Travel and tourism is one particular area which attracts a lot of viewership.
So, there should be an exclusive DD Travel channel.

Sir, some Doordarshan Kendras have been started recently. | would
like to talk about one Kendra which was started in Madural. It was started with
a huge investment. Shri Natchiappan also spoke about the Madurai Studio.
Though it was started recently, it has not contributed much. We expect a lot of
contribution from the Madurai Kendra. The Madurai Kendra does not cover
local news and cultural events in Tamil. My request is some coverage must be
given to the local Saurashtra language which is spoken by a group of people
in Madurai. In this way, this particular group should be given some
encouragement. Thank you.

ot STaUfy : 2N dReia Rig 1 Rid ai=r-vi= e e g |

2} TR g (BRI 2 IR, G I8 P H G © [ AT 89 STHRA
TS Sred1eT AR B afdh T BT foadd H- I8 § | 9@ s/ d ! ok fAfrg 9
B TE1 5 SFEAT B STRIE F forg R et I Ml o1a1 = |evcll 2, TS 81 8iR
PIs BRI 81 | Tl 379 VAT o7 VBT & b I8 MRS Pae AT iR Shodlo W &1 ik
TR B TE ¥ 1 g 918 ¥ 5 39 A & t9-0w gEice Rurdde 9, R
TragRET AR <2 A offl fhew fSdo 31 goie 9 1 Uiger off 3k & R e 4
faarg St off, I e drea’t off | wics ufeatfiict gftre wmia-wig 3 gad off ik
I T flhed Bicil oY 3fR R Td & dART gl 8ld o | Hegfrel i s vfsar
®1 oY, B I=iad § S9! Urgferct ofll vastifaer fa gdeT agd swice o1 iR fhedl a<h
ST 3R s U A9 9, 91 A8 & 371l 9 Bl 30 ATl Ugel Heicd Jwil 7 U 2l
AR H AR [T, STd =6 AT < Sl BT 500aT ATATT HATAT T, AT el b
I8 2 US AT Il 3R AR USd & HE T BRI Al - ID! ST 3R & AT ARl
YD TIATE B & [ I a1 F31ery & R a1 g1 91 a8 | «ifh anfewar-
SrfevaT AfTR & 3 IR fa R @ 81 7Y | ¥R, 31T
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SRe3 B 919 I R8T 8 | $9H U d1d <@ H AR & o Sfaiel hiee 9gd 31fde sl
2 | 980 IR Fold-Feid o7a 3 Badd © , SfaTde BIve & 19 W, I§ T931 H el 371dl
& T QR A9 21, WO 372 ot B ol W g1 sfaaudc B, e Uit @
T & o fded Bive Afeaa9 39 I7d TR ST 87 Bs IR Al Sl YR AT HRaT
2f I8 fheq I, T9 SIS aTel 7 X8 S & 3R J Wiell 49 8 & | 396 SR W™
€T &1 ST A1f2q | $6 ST HTsde ded 4 984 ffdd driifee 8 | dfifeers
FA-PRA d el I © [ FIT I PT $B 9l W PR I8 & T (Ab 3791 SIeH I
B P (7Y I T 87 ITFATRT Heled, {1 Jag AT 1 37! {1 o1 {6 BIs Bl
3T DT UTgdC ITed & ol Mol T e 411 91 I8 © o 89 984 31fdd e ¢ |
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IEARI H B3 ReATT=T & jokes 3T & | S9d fory foren S 7, 1 9 916 7 Uab oIgT |
AT AT ol & 1 1 QT Y foram g, ifs <1 # 89 ot dred € iR BIS-Bie a1l )Y
TS Bl & |

HEIGY, Yo 1 H 3R YN 3751 BT AT § [ el SICURH DI 9 Pl
T8 STHRA 8, SUD [OTY gRET 3R 3ifel ST ST B Werel UM R ARy |
g # &R 9gd 9 V¥ o1fifes WU 7, S8t IR @NT 9 €, 99 HEI & AN 9 © |
I WM F AU Bl ST IS BRI AR , AMMb I8 Ul Il b 89 A9 <21 4
fPe IRE gBg 8T € | Advertisement Uiforil ® omH Rrerad a7 ® 5 &9 sdd!
giferfedrss B & | R ad 319 <4 81, I THM AGARI Bl Fel, @ AR 4R S
ST YEIIR &, Sl ool FluuR 8, 4 Erge H 9gd 98 Y &, STd! Rl Sa1at
g, TIfehd 519 ad < &, Tl they are always English oriented. SAfTY ool =ISTIU I ,
GRIBR ST oivaoTt Bl, § GSIET BT R 91 BRaAT §, STh1 980 A o e 8,
HITSIAT 1 A1 el 1 7121 8, UHTe SRIGR Bl fyefd 2, I 39 3R Al @R &7 fn Sy
|

IY[HIT ABIGA, UP I § 3Tl BT AT8dl § 6 AR 7 9gd 36T M
a1 f NRIs @1 319 BEAT8C IR 32 B, SAD! award I Bl, Sa! ISR &1 wM
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| it 3mq I qifordy EEIIY & Sports Eg) ST

306



[13 March, 2006] RAJYA SABHA
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10 B M () « 97, fiod 3t 9 @relt € 1 ...(@r@em)...
Y Seurafy : wgrER S, s Siferg |

SHRI MANOJ BHATTACHARYA (West Bengal): Sir, | will make a
very limited intervention. | personally feel that there is no use of expressing
repentance on the cultural degradation that is taking place in this country over
a period of time; because, to my mind, Sir, culture is integrated with the
economic policies that are pursued by the country. Now we have resorted to
the economic policy, what we term as the neo-liberal economic policy where
cultural integration is taking place ail over the world and the Western culture is
being dumped upon us. This is quite natural. Unless you are prepared to fight
against that economic policies, you cannot isolately fight against the cultural
decadence. | fully agree with the hon. Members who have mentioned about the
cultural decadence that is taking place very vigorously in this country of ours.
But, | am sorry to say that it cannot be isolately taken up for correction. The
correction has to be made right from the economic policy itself. However, it is
a subject where | can dwell for hours, but the time is not in my favour and | am
not going to dwell for long.

| have assured that | will be making some very specific remarks or
intervention particularly in regard to the All India Radio; because, Sir, the majority of
our people in this country, even today, though television sets have been sold in
numbers and the Government has also ensured that prices of television sets
go down by adjusting the taxes, excise duty, etc, still then, a majority of the
people in the rural India, particularly, who live in Bharat, who do not live in India,
mostly hear the radio, All India Radio. It has been pointed out by various
sources that Prasar Bharati-hon. Minister may kindly take a note of it—is planning to
shift the regional languages like Bengali, Assamese, etc., etc.,--| do not quote all
the languages over hereout of the headquarters of the national capital to the
respective headquarters. The situation is such that the infrastructure in the
State capitals is not there to accommodate these languages, the way they are
done from the national headquarters. That infrastructure does not exist. The regional
languages news services division has a long and rich history. Sir, personally, |
remember, when very eminent newsreaders were there. They were speaking from
Delhi. Very promptly their communication was made to the entire nation. But, over
a period of time, these regional languages have been neglected by the All India
Radio, in particular. And, now, | am hearing, that these have been shifted to the
State capitals. | want to know whether the hon. Minister would take the corrective
action and these are put in place
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in Delhi, and proper care is taken for those regional languages, news-reading
in particular. The people in the rural areas, as | have told you, solely rely on
the radio, and especially communicated through the respective languages.
News broadcast from the national capital always has a special place of
importance in regard to credibility, authenticity as well as promptness. It will
be a gross injustice to shift the regional languages units from New Delhi or
the national capital. The people in the respective States do not want to share
the burden while the staff members and the casual newsreaders show a kind
of unparallel passion to serve it.

Sir, | must say that there are a number of casual newsreaders in the
regional languages. Even though this is a perennial job, there are a number
of casual newsreaders there. My colleague, Shrimati Brinda Karat has
pointed out about the problems of the employees of the Prasar Bharati or
Doordarshan or in the All India Radio. | will particularly say that there are a
number of casual news-readers particularly in the All India Radio. Their last
pay revision took place in 1997. For over a period of these nine years, there
has been no revision. Whatever they are getting today, that is a very paltry
sum. Moreover, the working hours have been increased and shifts have been
merged. So, the news-readers are being forced to do extra work with less
remuneration. So, | would like the hon. Minister to look into this very important
issue of news readers, particularly the casual news-readers, because you are
not recruiting the regular news readers, you are going by the casual news-
readers, particularly in the regional languages. | want to know whether the
hon. Minister would kindly ensure that justice is done to these newsreaders.

Sir, my next point is about professionalism of these news-readers. It
cannot be, unless proper orientation training is given to them. In these casual
news readers, there are many newcomers. They have to read the news, and
they have to rely on the Teleprompters. On these Teleprompters one has to
get to get the proper training to read the news. But, unfortunately, the
mechanism, perhaps, is not in place so that they can really deliver the
responsibility bestowed on them. (Time-bell) | will just conclude. What | was
talking about is, there is a disparity among the English News readers, Hindi
News readers and the Regional Languages News readers. So, Sir, | urge
upon the hon. Minister to see to it and take the corrective actions. The
number of news-bulletins have increased manifold. Additional recording
features such as comments from Press, spotlight, NOP, live interaction with
the correspondents and so 0/1 have
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made the responsibility very tough for the news readers. 1 have talked about
technological upgradation and use. of Teleprompters and one has to be
acquainted with that. The training, the proper training, proper environment,
conducive environment has to be made for that. Sir, | am told thait the Prasar
Bharti has surprisingly withdrawn the transport facility to the casual news
readers. Earlier there were transport facilities givin to them and in odd hours
they used to be carried from their residences and put back to their residences,
All of a sudden | hear that there is a change in the Prasar Bharti activities and
they have stopped this transporting the casual news reader.".. | would like to
know whether the hon. Minister would assure this House that proper justice
will be done to the news readers and the staff of the regional languages. This
is a very important matter where the hon. Minister has to intervene. Another
point which | would just like to mention is only a tangential mention because |
cannot go into details. Sir, in this country of ours TRP is done by some
broadcasters only, by the sister organisations of those broadcasters,
particularly the multinational broadcasters. The TRP is being done by these
broadcasters and this TRP is very much tilted only to promote them. They only
put the numbers for particular channel, what is of their origin, they will put 100
and for Doordarshan they will be putting 10. So, TRP is going down for
Doordarshan. These channels are making immense profit by doing this TRP
manipulation. | would like to know whether the hon. Minister will assure that
the TRP will be done by an independent organisation as there is some ORG,
Operation Research Group or other organisations like this of Indian origin.
They should do the TRP. The Government should take up the responsibility of
doing the TRP and decide about the channels and it should propagate it to the
people so that the TRP manipulation is not done.

MR. DEPUTY CHAIRMAN: Please conclude.

SHRI MANOJ BHATTACHARYA: Sir, | am not in favour of
regimented culture. At the same time, | am also not in favour of losing
everything or making everything wide open for the profit of some of the
channels. In this world today, Sir, culture is also being termed as a commodity
and the commodity is selling. It requires a hard-hitting campaign and at the
same time, the very objective of selling is making super profit. Now, the
channels that are making super profit must be controlled and the Government
must see to it that unnecessarily our value-systems are not trampled with. With
these few words, | conclude and thank you very much.
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BB IE T | I 5 AMGH! DY AT Fercdt 811 5 H g Wl 3MEH! & 1Y, 379 20 TAR A
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SYN BT AR AXPR $B < 8] W8] o, Al H A HH $D] 4T BT JAT AT P |

AR, )1 G-1 {49y, T8l % Sl e’ &1 |aTd 8, 3MSThd Tdll-HIe
aforemet # facef, 3ef ok S i el a8t W 2 | U I & SR A A
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H3T ST 7 el o7 foh <2 BT 51 BIFS] ETET BT GRGH Bl Havel IuA & | H A
HT ST | ST AT €, T $18 61 78 R I8 8, ST A I 2H 1S Sff |
PRI 3R TG Y[ Sff 7 1 BT, 3R I8 51 Bl ANl AP GRag Pl Ugd &, 1 I8
uig i 87 H A w1 S A AT S 6 S 59 |y U (il Buel b grer |
fHAfTer 8, SUb o 9 T eied] 91 q1¢ d1fd I8 Sl fA=os & aToiR H a1
HICTAT 81 IET 3, I TR Bl AR TP DI FARIT S FF |

ITFHIT FEIGY, STet dd 1 A1 wsl SUHhT & 91 & off, 3HH aN H
{E W 95 BH 91 g & | AT QI Sl 81 & b H Ve TR HeH b A1ear™ A A1
HAT S 9 &1 16 AT, 2000 BT YBT AT {5 FAT g1 H Pl VAT <2 8, S8l W U-d9d
SiI &, d gedeisorie H fa@md €, iR a9 Xa=] Wi §HgT IR &2 A SR &
qATia® g A g 81 Uob U1 9¥ &, 5181 UR U-a=iel @i 4 1 391 Sl Rd ©§
3R Teaeigoric & A1egd W Al g T B © | 59 dRIP BT S Y Held=T B
IETERV AT WR | Pl 8] © | &1 28 T, 2005 1 R I AR ST g1 ST,
BAR  BIfddd H3) 39 HATe™ & Ugel 9, $-=i1 Pel o7 — "l have got the matter
examined that the TV pay channels draw revenue from the two sources. 379
IR WBHR Bl I TSR 8 3R g § F2i off U1 €1 g1a1 2, 1 I8 PR 370
JYHIHT Bl PRISI-PRIS HUY B IUd I §Y R 9@ V&1 87 TARI PR b GRM
Vel IS 9 Y a1 gs ot 1 7 H#3 S 9 fraeT s 6 e ST & fed &
forg o9 TR ISR 71 IR, SUHIHT 3T aley B 3R IUHIH 39 [ S B
ST A 8, SHD! 99 BT I BRYI fhed SS¥] B ursvdl W 9918Y, SUHIhHT Bl Sdel
RIg B AR A 9a18T1 59 AP F ISR 9 (Y | H oo Il IR 37T dTel T VS
A AT Thed W H6T [P “BRT ST A1 U FEHT 2T, HRT AHAS Il TRBR DI ST
o I #3A1 STY, A & HIHT 2 <1 37 ST SI18¢ | 9T |

SHRI SHANTARAM LAXMAN NAIK (Goa): Mr. Vice-Chairman, Sir,
at the outset, | would like to refer to the attack, | would say, a merciless attack
made by certain Members against Doordarshan. These Members and others
forget about the entire revolution brought about by Doordarshan in this
country. There is no parallel in the history of the world where such a network
has been created in the nook and corner of the country. Whether it is in
America or USSR or anywhere in the world, such a network has never been
established. This is a record in the history of the world and in the media. So,
let us no forget this aspect.

Secondly, | would like to accept that even when | was a college
student, Smt. Jaya Bachchan was the idol for me. | was her fan right from the
age of 13-14 years. | have seen almost 90 per cent, or, perhaps, 95 per cent
of her films. But, you must not forget that those who lived in jhopries
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in this country, who have never gone to any cinema theatre, these people in
small, small places have seen on Doordarshan Guddi, Kostiish, Shor and
other movies. They have seen new movies also. They never go to
theatres. Therefore, you should never forget what Doordarshan has done to
you as actors and actresses. | can understand, there are weaknesses. |
am also going to point out certain weaknesses in Doordarshan. But,
nevertheless", we should never forget this histertaal aspect. What has been
referred to........ (Interruptions)...

SHRI SHATRUGHAN SINHA: Sir, we are not making fun of
Doordarshan. We do not deny the fact that this is the most potent Institution
we have today. As far as taking us all over the country is concerned,
Doordarshan has played a number one role, but what we are talking about is
how to make it more believable, and develop more credibility in jt. This is
what we are talking about. Thank you, Sir.

SHRI SHANTARAM LAXMAN NAIK: Now, we have talked about the
International Film Festival. This is one of the' important tasks before your
Ministry, Sir. It is only two years old. In 2004, Shri Ravi Shankarji, you had
taken the initiative. There is no doubt about it. In 2004, your Government
there made a mess of this International Film Festival. They created illegal
constructions throughout the Panaji city. And, people were damn against
such an International event, so much so, they even said, "You
please postpone it." The people of Goa had to say ............. (Interruptions)... |
am telling you.

SHRI RAVI SHANKAR PRASAD: | mult say that | had gone there.
...(Interruptions)... 1t will not toe fair. ...(Interruptions)... The Festival had
become a craze. ...(Interruptions)...

SHRI SHANTARAM LAXMAN NAIK: And, Subsequently, whatever
works you did illegally there, we faced the consequences in 2005. And,
wnen our Government came in 2005, the Film festival was conducted very
smoothly and without any controversy. Now, Sir, there is a task before
you. ...(Interruptions)... A task is there before you to conduct all
International Film Festivals.......... (Interruptions)...

SHRIMATI JAYA BACHCHAN: Sir, | would not Ilike to
...(Interruptions)...

SHRI V. NARAYANASAMY: Madam, let him finish first.
...(Interruptions)...
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6.00 P.M.

SHRIMATI JAYA BACHCHAN: | am talking about my involvement in
the Film Festival, Sir. ...(Interruptions)...

SHRI V. NARAYANASAMY: Madam, let him finish first, then, if you
want to speak......... (Interruptions)...

MR. DEPUTY CHAIRMAN : He has yielded, that is why, she is
speaking.

il ST = : H ST I8 el ATelg, [ MY Sl $E I8 8, [ 39 A
eI fhewt BRedd agd 3120 A AT 11, I8 Teld d1d 8, Rl SHb! HaRi=i
# ggd-N Ao &, T8t H g U1 U7 SRfasygera swated oft, STef Teds g8 ik sWar
H 57 TH0 STUTe gl St 9 #9105 | | recently did a retrospective of Rshikesh
Mukherjee’s films. There were a lot of mistakes . Ido not know what happened
ultimately. So, let us not talk about S9 ot il feel &1, T R I 3R &H & AT W &,
MY YT 914 Ad HfeY, Tg Teld I1a 2 |

SHRI SHANTARAM LAXMAN NAIK: You have got reasons to
criticize the 2005 Film Festival ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Please speak on the subject.

SHRI SHANTARAM LAXMAN NAIK: Sir, | am on the subject. You
have got different reasons. | know that. But we will not be referring to that.
But, Sir, if you want to continue the International Film Festivals in a proper
manner, | would request you that as a Minister for Information - CBI is
inquiring into the 2004 Film Festival -- kindly expedite that inquiry. Then,
things will come out properly.

Sir, now, | will make one or two points regarding my State. Since you
are there, | am taking this opportunity. Sir, you will be surprised to know
although we are hosting International Film Festivals, still, Goa does not have
a full-fledged Doordarshan Kendra. Forget about that; in a State like Goa
which is, internationally famous, we don't have even a two minutes' news
bulletin. Can you imagine that? | made some efforts. | started my efforts right
from Shrimati Sushma Swarajji's Ministry, then, you also took up that matter.
After my efforts, ultimately, during Shri Jaipalji's regime, one Doordarshan
studio was granted, progress is on, and plans are. now being prepared. Kindly
expedite that thing, Sir. Similarly, you will be surprised to know that we come
to know about the events taken place in a day in this State by listening to one
news bulletin which is telecast at 7.20 p.m.
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Throughout the day, we come to know about all the events taking place in
New York, or anywhere in Paris, but we come to know about Goa news only
through the 7.20 AIR bulletin. That is the only bulletin we have. Therefore,
kindly modernise this All-India Radio. Start some News bulletin again.

Secondly, Sir, | would say that as tar as our own coverage is
concerned -- we should not say much about it, -- the point is that even
Doordarshan gives the coverage on 'Today in Parliament' in a very insipid
manner. Is the Question Hour covered properly? Are our debates also
covered by Doordarshan? Unless Doordarshan takes the initiative, the other
channels will not respect us. Hardly one or two questions are touched at the
prime time. That is all. That is the only coverage we get. Now, you may say
that we have got two separate channels -- Rajya Sabha Doordarshan and
Lok Sabha Doordarshan. Nobody is showing those channels, in spite of the
compulsions ...(Interruptions)...

MR. DEPUTY CHAIRMAN: This is where | want that the Minister
should look into it. In fact, the law says that the cable operators, who are not
showing Rajya Sabha and Lok Sabha channels, they can be prosecuted. But,
I am sorry to say,-- in fact, as a Deputy Chairman | have written to various
Governments also - that they are not implementing the cable rules and they
are not showing the Parliament Channels. | hope that this would be looked
into.

SHRI SHANTARAM LAXMAN NAIK: Then, Sir. as far as the news
which is telecast by private channels is concerned, - of course, we can't dictate
terms when we have got our Constitution -- the question is that when one
leader of a political party says that his phone is being tapped and he accuses my
party leader by name, how can any coverage be given by any private channel
to that? How can we tolerate this? Since your telephone is being tapped, you
take the name of the leader of a political party, without any responsibility, and any
private channel telecasts this! Sir, you have to take a note of all these things. The
point is, | can understand distortions here and there, but we can't check every
distortion. But, this was a serious thing done recently by one leader of a political
party.

Then, Sir, as far, as TV channels are concerned, there are many
channels. Lasttime also, we said this and there was a discussion here. People
come on television channels and claim medicinal benefits. They say that you will
become slim if you take a particular type of medicine; your skin
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will become fair if you apply a particular type of soap or lotion. Is the freedom
available to di$tgrt' a fact or to tell an untruth? Is there any law or are we
going to check these aspects of advertisements, or, are we going to give all
freedom to, them that you can say anything about your product and you are
allowed to do the same? Therefore, as far as advertisement is concerned,
there must be some sort of code of conduct. Out of advertisements, models
earrv croras of rupees. Of course, we can't prevent them from earning crores
of rupees. Sir, stars like Sachin Tendulkar or Shah Rukh Khan or, even
Amitabhiji, are entitled to charge for such advertisements. But we have to see
that when they charge for it and the producers pay -- it is the industrialists
which pays to them -- it is actually the tax that a consumer pays directly. This
is apart from the Budget. In Budget, Chidambaramjj may say 'soaps are not
taxed', but, here, through advertisements, people are indirectly charged and
taxed heavily. A soap may cost five rupees, but because of the
advertisement, it costs ten rupees. So, this aspect of indirect and hidden
taxation has to be looked into by the Ministry.

Lastly, Sir, as it was pointed out initially by some hon. Member, |
would like to know whether the Government can accept the idea of State
funding of elections. The State funding of elections is okay, if it is done. But
this is a different method of State funding. It has to be looked into. In 'India
Shining' advertisement, crores of rupees of the Government were used by a
political party for election funding because some months before the elections,
the 'India Shining' programme was there and the State funds were directly
given for that purpose, and, therefore, electoral benefits were there.
Therefore, there should be a thorough inquiry into what types of funds were
given, what was the amount and how it was utilised. Thank you, Sir, for
having given me an opportunity.

MR. DEPUTY CHAIRMAN: Mr. Narayanasamy. You are the last
speaker, and you have requested to speak for two minutes only.

SHRI V. NARAYANASAMY : Sir, | will finish in only two minutes. Sir, |
heard with rapt attention some of the hon. Members making a lot of criticism
about Doordarshan. | agree that some of them were constructive criticism. But,
Sir, the role of Doordarshan whether it is in the field of education,
disseminating information to the people, especially, the student community, or
whether it is in the fields of science and technology, health. sector, culture,
etc., cannot be overlooked. | can say with authority that no other private
channel, none of them, has covered these aspects because
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the Doordarshan is not run for profit alone. It is for the society. In educating
the society on various aspects and helping the society, Doordarshan has
been doing a wonderful job. Sir, some criticisms have come from here and-
there. Some political parties have been given projections; some political
leaders have been given projections. Sir, | have not seen any programme that
gives political mileage to any political party,. | have not found it in any of the
programmes that are being telecast by Doordarshan.' However, on the other
hand, some of the private channels are being used in some States and also at
the national level by some political parties to promote their party's interests. It
is happening there.

Sir, as far as the AIR is concerned with a coverage of more than 99
per cent of the area, | would like to say thai in is giving the, best news to the
people. So, as far as the AIR is concerned, it deserves appreciation. Sir, last
time also when | participated in the debate on regulating the private channels,
| requested the hon. Minister that there should be a legislation to regulate the
private channels because the criticism that has come on the private channels
which are telecasting films, programmes, and so many other things, is about
the violation of the rules. | want the hon. Minister to regulate them. There had
been a similar demand when hon. Member, Shri Ravi Shankar Prasad, was
the Minister for Information and Broadcasting. The same question had been
put by various hon. Members, irrespective of the political parties they
belonged. Sir, | think, there should be a regulation on the programmes
telecast by the private TV channels. It is very important because in this
country, a kind of vilification campaign, maligning the political leaders, is
going on, in a big way, for purposes of making money by these private
television channels. It needs to be stopped. Therefore, Sir, | want the hon.
Minister to reconsider this.

Coming to my State, we have got the Doordharshan Kendra, which
is quite old. Shri Ajit Panja was the then Minister; he is also from West
Bengal. He came and inaugurated the studio, the production unit, there. More
than 75 people are working there for a ten minutes' News programme. For
only ten minutes' News programme, more than 75 people are working! Most
of them are coming from Chennai. They come on Mondays, return on Fridays
and there is nobody on Saturdays and Sundays. All the officers and people
working In the production unit go away. The Doordarshan Kendra is
practically dead because we are using only the National channel, which has
been telecasting the programmes.
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Sir, Pondicherry is a place of international repute because of the
presence of Indian and French cultures. There is the Aurobindo Ashram and
the international city Auroville; it has got its importance. But, the local News is
not covered and the production unit of Doordarshan Kendra in Pondicherry is
not at all working. Then why do you have it? Please, close it. Why do you
have that unit? Assurance was given on the floor of the House, when the
issue was raised by me through a Special Mention, that they would look into
the matter. So far, nothing has been done.

Therefore, Sir, | want the hon. Minister to consider the matter and
see to it that as far as the issue of production is concerned, it should be useful
to the people of the State. Beyond 20 K.M., we cannot watch the programme;
only 20 K.M. radius is covered. Therefore, Sir, | want the hon. Minister to
increase the coverage area and see to it that the production unit functions
efficiently. Otherwise, for heaven's sake, close it!

SHRI JANARDHANA POOUJARY : Sir, | would take just a minute. It
is heartening to note, for the first time, that the entire battery of officers is in
the gallery. That shows how much importance the hon. Minister is giving to
the views expressed by the hon. Members. This is an exemplary act that also
shows that he has got control over the department...(Interruption)... It shows
what importance he is giving to the Members of Parliament's views. This
needs to be followed by other Ministries as well. | have been observing this,
and even while the discussion on the Finance Ministry was taking place, very
few officers were present here. Here we see that all the officers are listening
to the views of the hon. Members with rapt attention. | compliment the hon.
Minister.

MR. DEPUTY CHAIRMAN: Thank you. The discussion on the
Working of the Ministry of Information and Broadcasting is concluded. The
reply will be taken up later. The date would be informed.

The House stands adjourned to meet tomorrow at 11.00 a.m.

The House then adjourned at thirteen minutes past six of the clock till
eleven of the clock on Tuesday, the 14" of March, 2006
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